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IN THE COURT OF NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
IA No.700/2024 in Ex. App. No.15/2024

IN THE MATTER OF:

Residents Welfare Association

F-Block (West), Vikaspuri ... Applicant
Versus

Horticulture Department of MCD

(West Zone) & Anr ...Respondent

STATUS REPORT IN THE SHAPE OF AFFIDAVIT ON BEHALF OF THE
RESPONDENT/MUNICIPAL CORPORATION OF DELHI

1. That the submissions made by the applicant in IA No. 700/2024 are
categorically denied unless specifically admitted herein.

2. This report may kindly be read with affidavit dated 08.11.2024 filed in EX.
Application No. 15/2024.

3. That with reference to the booking details submitted by the petitioner in
tabulated form in paragraph 2(ii)(d) of IA No. 700/2024, the correct details of
bookings are enclosed as Annexure-R1 (Colly).

4. That vide Order dated 13.09.2024, this Hon'ble Tribunal observed that the
policy dated 07.09.2012 is not in consonance with the orders of the Hon'ble
Supreme Court of India, and the deponent was directed to file a further status
report. Accordingly, a status report dated 08.11.2024 was filed by the
deponent. That the Respondent has also proposed a file before the
competent authority for restricting the bookings of parks maintained by MCD,
for a period of 10 days per month in respect of Religious functions such as
Ramleela, Durga Puja, Ganesh Chaturthi, Bhagwat Katha etc, with an
expectation of obtaining approval from the appropriate authorities to further
solidify this restriction in consonance with Hon'ble Supreme Court directions.

5. That in para 3 of the Status Report dated 08.11.2024, it was already stated
that a proposal for restricting the booking of parks for social, marriages and
religious functions was mooted by the Horticulture Department through the
Commissioner of the Corporation and it was placed before the Corporation
through the Standing Committee. That vide Resolution No. 417 dated
09.03.2022, the proposal of the department for restricting booking of parks to
10 days in a month was rejected by the Corporation.

6. That park bookings from October 2023 to November 2024 were made in
accordance with the policy dated 07.09.2012. However, as per paragraph 4 of
the status report dated 08.11.2024, the deponent has already assured this




641

Department, West Zone, has ensured that park bookings do not exceed 10
days per month. However, November 2024 bookings were made in advance
and could not be retrospectively altered. The detailed booking records for
December 2024, January 2025, and February 2025 (up to the date
28.01.2025) are enclosed herewith as Annexure-R2 (Colly), demonstrating
compliance with the 10-day limit from December 2024 onwards.

7. That Park Dussehra Ground is divided into three booking sites, namely
FS/WZ/124/1, FS/WZ/124/2, and FS/WZ/124/3, which are each individually
booked for social events. The remaining area, totaling 5734 sqm, is
developed and maintained as a green space. The approved IDs for this park
were reflected in Resolution No. 253 dated 25.03.2013. The copy of this
resolution, reflecting the approved IDs of the park, is enclosed as Annexure
R-3 (Colly). That 13,099 sqm of the total 18,832 sqm area of this park has
been utilized for hosting marriages and various other functions over the past
many years. A proposal has also been moved for merging the three existing
IDs, under which the Park Dussehra Ground was divided into three bookable
sections for different parties. This step is intended to ensure that the park is
used in a manner that adheres to legal directives and serves the public
interest while preserving the environmental and recreational value of
municipal parks.

8. That the allegation that the respondent has failed to comply with its circulars
and did not impose fines is unfounded. The Horticulture Department, West
Zone has taken appropriate action from time to time, which includes forfeiture
of Security Deposits of booking parties in case of violations such as
unauthorized occupation of the ground beyond the alloted dates, illegal
parking, damage to the ground, non-removal of tents. The Security Deposits
of various booking parties with park booking dates 12.10.2023 to 26.10.2023,
06.02.2024, 14.04.2024, 07.05.2024 to 20.05.2024, 14.07.2024, 30.09.2024
to 14.10.2024, 18.11.2024 , 24.11.2024, and 01.12.2024 were forfeited on
account of violations of park booking guidelines. The details of the forfeited
security deposits are enclosed as Annexure-R4(Colly).

9. Further, notices have been issued to various park booking parties to vacate
the park as per the terms and conditions of their bookings. The notices
caution the parties about the damages to saplings, removal of tents, and other
violations of booking terms. Copies of notices dated 03.09.2024 (Ref. No.
ADH/WZ/MCD/2024-25/D-801), 26.09.2024 (Ref. No. ADH/WZ/MCD/2024-
25/D-931), 10.10.2024 (Ref. No. ADH/WZ/MCD/2024-25/D-987), 11.09.2024
(Ref. No. 851/ADH/DDH/WZ/MCD/2024), and 02.12.2024 (Ref. No.
ADH/WZ/2024-25/216) are enclosed as Annexure-R5(Colly).

10. Additionally, the Horticulture Department, West Zone has reported instances
of violations to the local Police Station in writing which includes non-vacation
of the ground, unauthorized occupation of the ground beyond the allotted
dates, digging of pits for chhath puja etc. and also communicated with the
Deputy Commissioner of Police and Assistant Commissioner of Police,
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Rajouri Garden, for prioritization of complaints related to Municipal Parks.
Copies of letters dated 17.09.2024, 19.09.2024, 20.09.2024, 25.09.2024,
26.09.2024, 27.09.2024, 15.10.2024, 04.11.2024, 06.11.2024, 18.11.2024,
26.11.2024, 29.11.2024, and 02.12.2024 are enclosed as Annexure-
R6(Colly).

The Department has also written letters dated 19.11.2024, 26.11.2024, and
02.12.2024 to the Delhi Pollution Control Committee (DPCC) for taking action
on violations of unauthorized occupation of park, and noise and air pollution
observed in Dussehra Ground Park. Same are enclosed as Annexure-
R7(Colly).

That the Park, namely Dussehra Ground is restored on regular basis by the
Horticulture Department, West Zone by way of cleaning, leveling and
peripheral plantation, ensuring that the park remains in good condition. It has
also been submitted in the status report dated 08.11.2024 that peripheral
plantation of 493 plants of various species such as Neem, Papdi, Peepal,
Pilkhan, Molasri etc was carried out by the Horticulture Department, West
Zone. The photographs of the various maintenance activities undertaken at
site are enclosed as Annexure-R8(Colly).

The incident involving unauthorized excavation on 04.11.2024 intended for
the creation of a Chhath Ghat in preparation for the Chhath Puja celebration,
a religious event. The Horticulture Department of the Municipal Corporation of
Delhi (MCD) promptly arranged for a JCB to fill the excavated area. However,
due to public resistance and interference from political parties, the operation
had to be suspended. To address the matter appropriately, the Department
immediately contacted local law enforcement via 112 (Reference No.
10151696) and lodged a formal police complaint with the concerned police
station. Additionally, an email was sent to the Deputy Commissioner of Police,
West Zone, on 06.11.2024, informing them of the situation. With respect to
the issue of plastic sheet in the dugged up pit, it is mentioned that as per the
report of Garden Chowdhary, the pit was itself filled by the party organizing
the chhatt. The report dated 22/01/2025 received from Garden Chowdhary is
enclosed as Annexure-R8S.

That the applicant's contention that Ramleela and Dussehra events were
organized without the requisite permissions is factually incorrect. The Casual
Performance License was duly issued by the Office of the Joint Commissioner
of Police (Licensing) in favor of Sh. Deepak Jindal. Additionally, all required
NOCs were obtained from the relevant authorities. Copies of the same are
annexed as Annexure-R10(Colly).

That the Respondent remains committed to complying with the directives of
his Hon'ble Tribunal and the Hon'ble Supreme Court of India regarding the
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16.That the contents of this affidavit are true and correct to the best of my

knowledge and belief, and no part of it is false, and nothing material has been
concealed therein.

PKBM)Q@QQ
DEPONENT
VERIFICATION: QL FES WhH
Verified at Delhi on this day of February, 2025 that the contents of the

above affidavit are true and correct to my knowledge derived from the official
records maintained by the MCD and | believe the same to be true and correct.

PK1Bomern L
DEPONENT



ANNEXUREX4 COLYY 5

Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of October'2023

PARK ID No. 124/1

S.No.|Park ID |Applicant Name |Function Date |G.8 No. [Marriage |Religious Remarks (No of Days

1 124/1 |Sh. Satya 1/10/2023 to 96681 Ganesh Chaturthi
narayan 2/10/2023

2 124/1 |Deepak jindal 12/10/2023 to 96683 Ramleela Security | 17 Nos Days
(Saksham Samaj| 26/10/2023 Forfeited

PARK ID No. 124/2

S.No.|Park ID |Applicant Name |Function Date [G. 8 No. Marriage |Religious Remarks [No of Days

1 124/2 |Sh. Satya 1/10/2023 to 96681 Ganesh Chaturthi
Narayan 2/10/2023

2 124/2 |Deepak jindal 12/10/2023 to 96683 Ramleela Security | 17 Nos Days
(Saksham Samaj| 26/10/2023 Forfeited

PARK ID No. 124/3

S.No.JPark ID [Applicant Name |Function Date |[G.8 No. [Marriage |Religious Remarks |No of Days

1 124/3 |Sh. Satya 1/10/2023 to 96681 Ganesh Chaturthi
Narayan 2/10/2023

2 124/3 |Deepak jindal 12/10/2023 to 06683 Ramleela Security | 17 Nos Days
(Saksham Samaj| 26/10/2023 Forfeited

e

S.0.(H)Wz ‘Hort. Deptt./MCD
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Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of November'2023

PARK ID No. 124/1
S.NO. |Park ID |Applicant Name [Function Date |G. 8 No. Marriage  |Religious |Remarks |No of Days
1 124/1 [RAJ KUMAR 23/11/2023 334954 |Marriage
2 124/1 |DHARAM SINGH 24/11/2023 334994 |Marriage
3 124/1 |KANHAIYA LAL 25/11/2023 335687 |Marriage 05 Nos Days
4 124/1 |MUKESH KUMAR 29/11/2023 334955 [Marriage
5 124/1 |RAM PRAKASH 30/11/2023 335988 |Marriage

PARK ID No. 124/2
S.NO. |ParkID |Applicant Name |Function Date |G.8 No. Marriage Religious |[Remarks [No of Days
1 124/2 |LAXMAN KUMAR 19/11/2023 335937 |Marriage
2 124/2 |[NEELAM 23/11/2023 335333 [Marriage
3 124/2 |TANUJA 24/11/2023 335936 [Marriage 05 Nos Days
4 124/2 |ANNU 27/111/2023 335479 |Marriage
5 124/2 |NEHA YADAV 28/11/2023 336012 |Marriage

PARK ID No. 124/3
S.NO. |Park ID |Applicant Name |Function Date |G. 8 No. Marriage Religious |Remarks |No of Days
1 124/3 |ANIL TYAGI 20/11/2023 335583 |Marriage

2 Nos D

2 124/3 _|SHIVANI TYAGI 23/11/2023 335328 |Marriage 02 Nes Usys

W

S.0.(H)/Wz

s

Hieoe
AS. g‘Hort. Deptt./MCD
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Sub: Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of December-'2023
PARK ID No. 124/1
S.NO. |(ParkId Applicant Name Function Date | G. 8 No. Marriage Remarks | No. of Days
1 124/1 KARAN TYAGI 4/12/2023 335958 Marriage
2 1241 SUNDRAM TYAGI 5/12/2023 335373 Marriage
3 12471 MUKESH KUMAR 6/12/2023 334976 Marriage 05 Nos. Days
4 124/1 KRISHAN KUMAR 8/12/2023 334838 Marriage
5 1241 SIMRAN 9/12/2023 336038 Marriage
PARK ID No. 124/2
S.NO. |Park Id Applicant Name Function Date | G. 8 No. Marriage Remarks | No. of Days
1 124/2 VINEET PAL 1/12/2023 335935 Marriage
2 124/2 GAGAN DEEP KOUR 5/12/2023 335378 Marriage
3 124/2 VIDYA KHANNA 7/12/2023 335780 Marriage
4 124/2 KRISHAN KUMAR 8/12/2023 334838 Marriage 07 Nos. Days
5 124/2 GAURAV TYAGI 9/12/2023 335957 Marriage
6 124/2 |URVIN KOUR MALHOTRA 11/12/2023 336058 Marriage
7 124/2 POOJA KOUR 20/12/2023 336108 Marriage
PARK ID No. 124/3
S.NO. |Park Id Applicant Name Function Date | G. 8 No. Marriage Remarks | No. of Days
1 124/3 RAJ KUMAR SAINI 3/12/2023 335573 Marriage
2 124/3 KRISHAN KUMAR 8/12/2023 334838 Marriage 02 Nos. Days
\ pa
Wz e
A.S.9Hort. Deptt./MCD

S.0.(Hywz
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Sub: [Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of January-'2024.

PARK ID No. 124/1
S.NOJPark ID|Applicant Name |Function Date |G. 8 No. Marriage |Religious |Remarks [ No.of Days
1 124/1 Naren.c_ier singh |23/1/2024 336323 Marriage 02 Nos. Days
2 124/1 |Taranjit Kaur 241112024 336367 Marriage

PARK ID No. 124/2
S.NO{Park ID |Applicant Name |Function Date |G. 8 No. Marriage |Religious No. of Days
1 124/2 |Kiran deep 4/1]12024 336236 Marriage

02 Nos. Days

2 124/2 |Gautam 29/1/2024 336419 Marriage ¥

PARK ID No. 124/3
S.NOJPark ID |Applicant Name |Function Date |G. 8 No. Marriage |Religious No. of Days
1 124/3 |Pradeep Tyagi |20/1/2024 336331 Marriage 01 No. Day

N 1{
NESR Q)w/

S.0.(H)ywz A.S.OJHort. Deptt./MCD




648

Sub: Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of February-'2024.
PARK ID No. 124/1
S.NO.[Park ID |Applicant Name Function Date| G.8 No. [Marriage [Religious |Remarks | No. of Days
1 124/1  |ANURAJ TYAGI 21212024 336050 [Marriage
2 124/1  |MEGHA SAINI 4/2/2024 336049 |Marriage
3 124/1 [SIMRAN KOUR 8/2/2024 336471 |Marriage
4 124/1 |[SARITA JINDAL 16/02/2024 25643 Religious 07 Nos. Days
5 124/1 |PRIYANKA 17/2/2024 336523 |Marriage
6 124/1 |SHYAMVEER TYAGI 18/2/2024 336037 [Marriage
7 124/1 |RENU TYAGI 241212024 336565 [Marriage
PARK ID No. 124/2
S.NO.|Park ID |Applicant Name Function Date| G.8 No. |Marriage |Religious |Remarks | No. of Days
1 124/2 |ANIL KUMAR ABROL 4/2/2024 336059 |Marriage
2 124/2 |SURBHI 14/2/2024 336084 Marr!age 04 Nos. Days
3 124/2 |PUJA MISHRA 18/2/2024 336083 |Marriage
4 124/2 |SONU 271212024 336494 [|Marriage
PARK ID No. 124/3
S.NO. |Park ID|Applicant Name Function Date| G. 8 No. [Marriage |Religious |[Remarks | No. of Days
1 124/3 [(VINOD KUMAR 4/2/2024 336055 |Marriage
2 124/3 |[VINOD KUMAR 6/2/2024 336056 |Marriage Secu['lty 03 Nos. Days
Forfeited
3 124/3 |PRADEEP TYAGI 13/2/2024 336470 |Marriage
\‘ib/\\
4 ot~
S.0.(Hywz A.S.O.THort. Deptt./MCD
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Sub:

Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of March-

'2024,

PARK ID No. 124/1

S.NO.

Park ID

Applicant Name

Function Date

G. 8 No.

Marriage

Religious |[Remarks [No. of Days

1241

SURAJ TYAGI

6/3/2024

336554

Marriage

01 No. Day

N

\\\'1,\'
S.0.(H)/\wz

Q >
~
A.S.O. Iﬁ)rt. Deptt./MCD
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Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of April-2024.
PARK ID No. 124/1
S.NO. [Park ID [Applicant Name Function Date |G. 8 No. Marriage |Religious | Remarks [No. of Days
1 1241 |MANISH KHURANA [06/4/24 To 25647 Religious
07/04/2024  |dt.05.04.2024 03 Nos. Days
2 1241 PULKIT SHARMA  |28/4/2024 336926 Marriage
PARK ID No. 124/2
S.NO. |Park ID |Applicant Name Function Date |G. 8 No. Marriage [Religious Remarks |No. of Days
1 124/2 DEV YADAV 14/4/2024 DFMO00387  |Marriage Security
dt.14.06.2024 Forefited
' 03 Nos. Days
2 12472 CHAMAN LAL SON |18/4/2024 336866 Marriage
3 124/2 NITIN DUBEY 217412024 336828 Marriage
PARK ID No. 124/3
S.NO. |Park ID |Applicant Name Function Date |G. 8 No. Marriage |Religious | Remarks |No. of Days
1 124/3 |MANISH KHURANA |06/4/24 To 25647 Religious
07/04/2024 dt.05.04.2024
03 Nos Days
2 124/3 PULKIT SHARMA  |28/4/2024 336928 Marriage
\ <
\\%\\\W QX//
S.0.(Hywz A.S.OF7Hort. Deptt./MCD

g T T WA s -
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f i of May-'2024.
Sub: | Booking details of Dushhera Ground, F-Block Vikas Puri for the Month y-'20
PARK ID No. 124/1 & 124/2 & 124/3
i igious . of Days
S.NO. |Park ID |Applicant Name [Function G. 8 No. Marriage|Religious Remarks |No.o y
Date :
ligious |Security
1241, SWAMI 71512024 TO |25650 Re [
1 124/2, NARESHNAND 20/5/2024 dt.03.05.2024 Forefited |14 Nos. Days
124/3 SECRETARY
W e A/l//
\:)JZN\?Z&\\»\ A.S.@fhort. Deptt./MCD
S.0.(
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Sub:

Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of
June-'2024,

PARKID No. 124/1 & 124/2 & 124/3

S.NO.

Park ID

Applicant Name

Function Date

G. 8 No.

Marriage

Religious |Remarks [No. of Days

NIL

|

N

WS

S.0.(H)/Wz

\'\}/
A.S.0:/Hdrt. Deptt./MCD

13
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Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of July-'2024.
PARK ID No. 124/1
Function
S.NO.|Park ID |Applicant Name Date G. 8 No. Marriage |Religious |Remarks [No. of Days
112411 Nil
PARK ID No. 124/2
Function .
S.NO.|Park ID |Applicant Name Date  |G.8 No. Marriage |Religious |Remarks [No. of Days
112412 Nil
PARK ID No. 124/3
Function
S.NO.|Park ID |Applicant Name Date G. 8 No. Marriage |Religious |Remarks |No. of Days
1/124/3 |Swami Nareshanand Ji |14/7/2024 DGMO00305 Religious |Security
(Divya Jyoti Jagriti 12/7/2024 Forfeited
Sansthan ) Regd.
2[124/3 |Swami Nareshanand Ji |28/07/2024 |DGMO0664, Religious 02:Nos: Pays
(Divya Jyoti Jagriti DGMO00665 &
Sansthan ) Regd. DGMO00666
25/712024

s e

S.0.(H)WZ .O./Hort. Deptt./MCD
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Sub: Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of August-'2024.
PARK ID No. 124/1
S.NO.|Park ID |Applicant Name Function Date|G. 8 No. Marriage |Religious |Remark |No. of Days
1 124/1 Nil
PARK ID No. 124/2
S.NO.|Park ID |Applicant Name Function Date|G. 8 No. Marriage [Religious [Remark |No. of Days
1 124/2 Nil
PARK ID No. 124/3
S.NO.|Park ID |Applicant Name Function Date|G. 8 No. Marriage |[Religious |Remark [No. of Days
1 124/3 |SWAMI NARESHAND JI [4/8/2024 DHM00128,
(DIVY JYOTI 129,131
JAGRATI SANSTHA) Religious _
2 124/3  |SWAMI NARESHAND JI [11/8/2024 DHMO00382,383, 02 No. Days
(DIVY JYOTI 384, '
JAGRATI SANSTHA) 8/8/2024
Religious
\,\%\\\'\S g& I |
S.0.(Hywz A.S.O./Hort. Deptt./MCD
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Sub: Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of September-
'2024,
PARK ID No. 124/1
S.NO. |Park ID |Applicant Name Function Date |G. 8 No. Marriage |Religious |Remarks [No. of Days
1 124/1 |DEEPAK JINDAL 1/9/2024 DHM01139,1140,1 Religious
(SAKSHAM SAMAJ) 141, 29/8/2024
2 124/1 |MANISH KAKKAR 06/09/2024 TO |DFM00580, Marriage
07/09/2024 DFM00582,
DFM00581 &
DFM00578
DT.24.06.2024 _ 15 Nos. Days
3 124/1 [MULCHAND 8/9/2024 DHMO1234, 1238, Religious
( GYAN SAROVAR | TO 1237 DT. 2/9/2024 :
CHERITABLE 18/9/2024
TRUST)
4 124/1 |DEEPAK JINDAL 30/9/2024 DHMO00473, 474, Religious |Security
(SAKSHAM SAMAJ) 475 Forfeited
13/8/2024
PARK ID No. 124/2 ;
S.NO. |Park ID |Applicant Name Function Date |G. 8 No. Marriage |Religious [Remarks |No. of Days
1 124/2 |MULCHAND 8/9/2024 DHMO1234, 1238, Religious
( GYAN SAROVAR TO 1237 DT. 2/9/2024
CHERITABLE 18/9/2024
TRUST) 12 Nos. Days
2 124/2 |DEEPAK JINDAL 30/9/2024 DHMO00473, 474, Religious |Security
(SAKSHAM SAMAJ) 475 Forfeited
13/8/2024
PARK ID No. 124/3
S.NO. |Park ID |Applicant Name Function Date |G. 8 No. Marriage |Religious |Remarks |No. of Days
1 124/3 |MULCHAND 8/9/2024 DHMO1234, 1238, Religious
( GYAN SAROVAR TO 1237 DT. 2/9/2024
CHERITABLE 18/9/2024
TRUST) 12 Nos. Days
2 124/3 |DEEPAKJINDAL  [30/9/2024 DHMO00473, 474, Religious _|Security
(SAKSHAM SAMAJ) 475 Forfeited
13/8/2024
Wb s
NN N2
5.0.(H)/WZ A.SXOHBrE. Deptt./MCD
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Sub: |[Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of October-'2024.
- PARK ID No. 124/1
S.NOJPark ID |Applicant Name |Function Date |G. 8 No. Marriage |Religious |Remarks |No. of Days
11124/1  [Sh. Deepak Jindal [01.10.2024 to _ |DHM00473, 474, _ Religious |Security |14 Nos. Days
14.10.2024 475 DT.13.08.2024 Forfeited
’ PARK ID No. 124/2
S.NOJPark ID |Applicant Name |Function Date |G. 8 No. Marriage |Religious [Remarks |No. of Days
1/ 124/2  [Sh. Deepak Jindal |01.10.2024 to DHMO00473, 474, _ Religious |Security |14 Nos. Days
14.10.2024 475 DT.13.08.2024 Forfeited =
i PARK ID No. 124/3
S.NOJPark ID Applicant Name [Function Date |G. 8 No. Marriage |Religious [Remarks [No. of Days
11124/3  |Sh. Deepak Jindal [01.10.2024 to DHMOQ0473, 474, _ Religious |Security |14 Nos. Days
14.10.2024 475 DT.13.08.2024 Forfeited

WS

S.0.(H)WZ



657

18

Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of November-'2024.
PARK ID No. 12411 —
S.NO. | ParkID |Applicant Name Function Date |G. 8 No. Marriage |Religious |[Remarks |No. of Days
1 121/1  |SUBHASH TYAGI 18/11/2024 |DIM01369,1365,1368, Marriage Secu'rily
1364 DT.5/9/2024 _ Forfsited
2 124/1 |GOPAL JHA 22/11/2024 |DIM00901,900,898, Marriage
RO7 - :
3 1241 |SANJAY SINGH 24/11/2024 |DGMO00859,860,858,857 Marriage Sechlty
Forfeited
= 06 Nos Days
4 124/1 |DINESH KUMAR 27/11/2024 [DIM00916,914,910 Marriage
909,
18/9/2024
5 124/1  |SONIA 28/11/2024 |DJM00595,00591 Marriage
6 124/1 |SUBHAM TYAGI 29/11/2024 |DIM00390, 391, 392 & 393 Marriage
DT.18/09/2024
PARK ID No. 124/2
S.NO. | ParkID [Applicant Name Function Date |G. 8 No. Marriage |Religious |Remarks |No. of Days
1 124/2 |MOOL CHAND 10/11/2024 |DKM300168 Marriage
2 124/2 |ANJLI 12/11/2024 |(DIM00404,403,402,401 Marriage
- DT.6/9/2024
3 124/2 |KRISHNA 14/11/2024 |DKM300171 Marriage
4 124/2 |RINKI 16/11/2024 |DIM00866,851,852, Marriage
849,
17/9/2024
5 124/2 |ANNU 18/11/2024 |DJM00261,260,259,258 Security 09 Nos Davs
Forfeited y
6 124/2 |DEEPANSHU 21/11/2024 |DKM300433 Marriage
7 12472 |SANJAY SINGH 24/11/2024 |DGM00863,864,862,865 Marriage Security
Forfeited
8 124/2 |PAWAN KUMAR 2711172024 |DIMO0863, 864,865 & 862 Marriage
DT.17.09.2024
9 124/2 |TEJPAL 28/11/2024 |DIM00859,860,861,858 Marriage
DT.17/9/2024
PARK ID No. 124/3
S.NO. | ParkID |Applicant Name Function Date |G. 8 No. Marriage |Religious |Remarks [No. of Days
1 124/3 |KIRAN SAROHA 22/11/2024 |DIM00399,398,397,395 Marriage
,18/9/2024
2 124/3 |SANJAY SINGH 24/11/2024 |[DGM00867,868,866,861 Marriage Security 02 Nos Days
Forfeited
. 9
\\%ﬂ\\'\/
S.0.(H)WZ ( h’“/(’//
A.S70./Hort. Deptt./MCD
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7
Sub: Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of December-'2024.
PARK ID No. 124/1
S.NO. [Park ID |Applicant Name Function Date|G. 8 No. Marriage [ReligioujRemarks |No. of Days
1 124/1  |SHUBHASH TYAGI 4/12/2024 |DIM00922,921,920 & 919  [Marriage
16/9/2024
2 12411 |IRFAN AHMAD 6/12/2024 |DKMO00172 Marriage 02 Nos Days
PARK ID No. 12472
S.NO. |Park ID [Applicant Name Function Date|G. 8 No. Marriage |Religiou{Remarks [No. of Days
1 1242 [SHAMBU THAKUR 1/12/2024 |DKM300167 Marriage Security
Forefieted
2 12412  |MOOL CHAND 3/12/2024 |DLM300052 Marriage 04 Nos Days
3 124/2  |DEEPIKA 6/12/2024 |DKM300166 Marriage
a 12412 |ROHIT GUPTA 7/12/2024 |DJM00255,254,253,251 Marriage
PARK 1D No. 124/1
S.NO. |Park ID [Applicant Name |[Function Date|G. 8 No. [Marriage |ReligioujRemarks |No. of Days
112473 Nil

izl \eZ e
S.0.(Hywz A. ~/Hort. Deptt./MCD
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Sub: Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of
January-'2025.
PARK ID No. 124/1 & 124/2 & 124/3

S.NO. [Parkld |Applicant Name |Function Date [G.8 No. |Marriage |Religious [Remarks [No. of Days

NIL

\
\\t’ﬁ\\\lg s&g{/y
S.0.(H)/wWz A.S\O%/Hort. Deptt./MCD
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Sub: |Booking details of Dushhera Ground, F-Block Vikas Puri for the Month of February-'2025.
PARK ID No. 124/1
S.NOJPak Id |Applicant Name | Function |G.8 No. Marriage |Religious °|Remarks [No. of Days
Date
124/1 _ |Pankaj Tyagi 17.02.2025 |EAM301191 Marriage
2 112411 |PankajTyagi  [18.02.2025 |EAM301194 |Marriage 03 nos. of Days
3 124/1  |Karuna Yadav 21.02.2025 |EAM300968 |Marriage
PARK ID No. 124/2
S.NO|Pak Id |Applicant Name | Function |G.8 No. Marriage |Religious Remarks [No. of Days
Date
1[124/2 |[Karuna Yadav 21.02.2025 |EAM300966 |Marriage 1 nos. of Days
PARK ID No. 124/3
S.NOJ/Pak Id [Applicant Name | Function [G.8 No. |Marriage IReligious ,Remarks lNo. of Days
1(124/3 Nil

NN

S.0.(H)wWz

A.Qs.‘o ort. Deptt./MCD
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ANNEXURE R- 3
COLLY

’ < o4at
SOUTH DELHI MUNICIPAL CORPORATION = e
OFFICE OF THE ADMINISTRATIVE OFFICER (C&C)
" 2" FLOGR, DR. S.P.M. CIVIC CENTRE,
MINTO ROAD, NEW DELHI.
No.F.33/Corp./UDC-1/__SUr-jcac Dated: 2oy /I3
A copy of the Corporation Resolution No. _ .52  dated 25.03.2013 received from
the Municipal Secretary Office, SDMC is forwarded for further necessary action.
. Therelevant file in Duplicate of the case Is also attached. . 8
-«‘J":\ The relevant We has not been received in this affiee. ' _ i
- . The rel file of the cas ws  already been collected by
N o X g - /Va ; |
FE~ \}-"".V\\" ’ en ; !
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please.

Copy to Addl’.ﬁ Commissioner ( - ) for kind information & necessary action
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1

Urgen siness No. 33

Subject :— Regarding proposal for crealing pew sites fo. bauking for marriages ete, and
approval of revision of rates and process of 3 z:r!' booking efc.

() Commissioner’s letter No. F. 5%/Hort/SDMC/5] §C4C dated 5-2:2013,

At present ther\. are 6400 parks in S51MC and out of thezs £3 number of Sites (58 parks & 5
other sites) are allowed for L oldmg masriages anc nther functions by haoking online through CSB. (List
attached at Annexure-1). It is worth mentioning taat earlier in SDidC area thers were more than 600
. parks used to be booked for holding functions etc. Supreme Court of Inci in the matter of “NEC., Mehta
V/s. Union of India and others” in WP(C) No. 4677/1989 has shown diispieasure in respect of dcgradat:on
of perks due to holding of mamriages of ete. Hon'blz Supreme Cour: s also directed that “The-ise:of
parks by the MCD, the NDMC and the DDA for the purposes meniicred above shall not be. pcnmltcd
more than 10 days in a month. In other words, whzn any-of thedcsngmtvd park is u..cd for such purposes
10 days in a month, no function thereafter shall be u«*rrmt‘cd during thy re.nam*ng 20/21-days™.

Further, Court Als6 directéd that no tree shall bc: cut froma ray of the pa.r‘cs for any purpase,
specially to facilitated holding of these functions ute. In the aforesaic natfer court hos eraed the view of
Mr. Mehta (Applicant) that the recreational and other-aesthetic uses of the parks: cz.unot be curtailed.
Also, tnat the permitted uss of park was being recreation under the Mstar Plan, it cannot be permitt=d for
any other use. But at the same time, keeping in view of the need of th= =ociety, it is ilecessary to bring the
parks back to their norma!l use ina sustaincd manser.

In the recent judgment in thc. matier of RWA and othe::. s Union of Indla -and athers in
WP(C) No. 8582/2009 and CM No. 5665/2009, the Hon’ble High *=ourt of Deihi-closed 551 parks for
holding marziages etc. and allowed holding marriages etc. in 144° parks only tifl Dccr:mb&. 2004 in-
undivid=d MCD The Court is mainly worried for denﬂdat:on of pa:ls 2ua 3 Halding of fencticns. Most of
these parks are barren and lack green cover.

The Horticulturs Department/SDME has made o sur ey/inspection of the parks whers
functions are alicwed and jt was found that most of tiese parks are lymg barren withews ony grass and
shrubs etc. in the paiks. 1 was also ncticed thar there are very lese pumber of fress in these parks as

o cprnuarcd to other ormamentai/ordinary parks mzintained by the departmisat. K is propused that these
=571 Garks be converted into brvcn “Tandscape by planiing tress-in the perivihery.and niaintainiz.eyeen belt along-
..~ the boundary so as to-give aesthetic look to thess parks. -Mali will se depuied_to. maintain these parks”

oo ithese-parks as- green. While planting: these parks area will be =armaried. for cocking apd for use of

<., Benerator during the functions, A Beard showing the landscage plan of the sites'will he piaced in all theze- -

===-"parls. Department will make sure that'thé ‘above said plan of the park ¢ cemplied: with:by-tha furction=
organizers. In case of any damage, the department will recover the seme fom secur at;,r depoaxt “of the”
organizers. This effort will also help in complying the basic issus of mouct arder i.¢. praghrving the green,
recreational and aesthetic use of the Jand. Further these parks can be utilized by children fm' plaving
games, when these are not booksd. It is to mention that due to closurs of 2 large number of parks for
holcing functicns the other parks are also being dc',maclrd as funcrions are mainly held in night and thers
are no chowkidar in Lorticulture department.

[57(8)]
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, "Further there are vacout ploti asd other arcas availuble in the zene swhich may. not.get
Jeveloped in near future. These sites oy otherwisc.nat giving any )evenue can’ he uizd: for halding
marriages cte for short dun ations (i.e. yeav'to year basis).
’ "
In view of-abuve background lnlluwmlg is propused \— h’"
1. In all the parks which are being used for holding functions hkc marringe cte aperipheral green
belt will be created with one row of tall trees leaving the space for gales thrc ever possible green
lawns in the park will be created. These putks will be open for playing o(chlldrc'n-whcn not.booked. The
green belt with one row of tall trees will be created preferably in the coming Mansoon Scason when it is
not a marriage season.
2. The booking rates of parks al other sites wcn. approved by the Corpor: atmn vide Resolution
No. 113 dated 15-6-2010. Further the coinpetent authoi*uy also approved the 'following which are-alse
being followcd may be ratified :—
(3) ™ Three Special Function Siles of Subhash [Nagar Chhutri Wala Pack, Berl Wala: Park-and
3-Block Park were approved tor booklng @ Rs. 10, 000/~ were appraved’for. boaling
! @ Rs. 8,000/- per day for-pniformity of ratcs w:th othcr parks. )

* (b) The special condmons n: rntwncd in the preanble:regurding; ghs;losmg (hq: namcs af the
teat house, fine for :llc;ai «wccupation of parks; and pan parl:sxlcs, apjmztunuy cast of non
park sites. of Punjabi: B.q,lu:t-.. were: moddlcd‘l:s follows =— ;

“) The followmg fcc.\ uny be charged for: :ach day. ml.cn for- mamllmg,, dx.smanzhng
(m:mmum arie. d.ny fo; msla!lmg,nnd om:day fer. dxsmantlmg oraciual)and for lu:pu)g

tent msnu]led withoig parmission s—

’

Sl Booking rate per-day_ of park. cmd Kale per day pldustalling®
— No. H unchau site " and dl.smalzllmg ele.
I Rs.  4,000% Rs. 3,000/
2. Rs. 8,000/ Rs. - 6,000/~
3. Rs. 25.000/-‘ Rs. 15,000~ *

The booking cligiges will be® pmd by the-party baoking the, park: Charges for
installation and dismautling af the: tent and-any fine elc. will be-paid by the Tent
House/Tent Qwuier &5 qer tlm actual; day.: us:dlnccupmd g
(iiy Irthereis no. funcnuq i the: park bl icnt hovsc-is ncnupyuxs the: patlt,.llu: fine ¥4l be
* same as are charg s m' installing’ nn;l dismmtbng. chc.w.r, if-e. fum;tm;l is keing
held.on the site illeg; 1lly/w1umut p:.rmlsswn. the fi le-will be thres times the rate of
booking.of the p.xrlr/iuuchcm site.
(¢) Security deposit were fixzd Rs. 5,000/ and cleaning. nhargr.s Rs. 1,000/~ and license fee
Rs. 500/- for parks being Looled @ Rs. 4.000/= pex da)' and-@ Rs. 4,000/- per'day.
[94(5)1 .
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h] The hooking rates uf the pork nmy e, anhanced ag follows :—

ther sites” liles Punjabi Bagh

The parks which are rulegmncd vs Function, Sitcn and.o ; ,
u \tnrdru\r'n \\-lnch are hem;i hooked"@. Rs‘ 2550007- ‘are prcp«.‘ledf;»tto,.{:g: Booked
@ Rs: 37,500/~ per day, Seeurine Deposit | ninf}\nqéfio) I3also: p{ﬁgna;r 4 ek d
from Rs. 10,0004+ to Ra.» is 100/, Cnaamnéch\lr 5 are: “als6. 1rop mf“u e rcrcu'u):

from Rs. 1,000/ to Rs. 1,500/ and lcense; fee'st'Rs. 1 OQD/- (unchnn, ed)

: Rs.. ]Z,{)OUI:- cr-da;,
b) . The park being booked @ P4 8DGﬂl- Aare, mpucqit‘on bonkmg\@
& w:lhpone time ct.unty Dcp:x sitof @ R&P 50’-. pfenmng Chﬂ\.‘BCS @ Rs:11,000/ and
license fee of @ Rs. 500/,

v NJ/-'pe; dayswithone -
c) ‘the park booked @:Rs 4,000/ ure proposed:; ,fohbonkirls@l'{s G0
- N time security, deposlt of@l&.h 5i DOOI-.nleanlng,c‘harg...pﬂOdh.wl 000/, andﬁhccnsc fee
P of @ Rs: 500/, | :
"' lmnm chnz;;c:.mn..
' : | (d) ILis to mentjon. thnt rales, rcamding Sm.un ‘I{ﬁgo"w tht‘_quab]s)nf CQUDRE
; License fec hnvc nok: bcm»c\ 'mgcd-for pnﬂ?ﬂn' \‘f:\__,“, mtuI.’Nm«{bff- & }abqvc. e
! month\oMu ust] q:perﬁcmcpimmmpantmem in
; consultation with Community Servu.e Dcpm‘lmt.nt Educaho ) Jppgi &Esfate, Enginccnnglﬁcﬁ.r e:lce.c
wmorwe v b and afea Councillor will identify. the open simme\o(s etc,iwhichare-nof. dc\{c‘opcd ﬂnchu'c i LR
' E
i

4. Itiis proposed tlgat eachyea i

- l
be developed or used for any project for'next ona year or. whfqh ‘may bc barrenrnml dﬁV

grass and which can be offered ‘temporarily for boo!cmg- for -holdlng” mamng ¢es. for next: mnn'mzc
season (i, . till June & next year),

The rate of booking. of such apen spm.us!plotslbarren sites etc. Jfor holding functions fike
marriages-ctc. may be fixed.on following finks :— s

; " () Rates for Small area (i) Raies for Mediun ﬂmﬂ
: . (upto 0.5 acre) - {mom i‘&am 0.5.1ipra 1.0° am:)
! - R TR

- R el T 6,000,00 A n;o'o_moo

3 i

! with cleaning churgcs of R.. ) 500!— nml LI"'l:n"C Fnc ot’ s I} (IOOI- mtnc

areas Security Deposit will. be @ Rs. 5, 000/-* THe clcanlngch.lrg,c' witl ba: (;‘L ‘b
and license fec @ Rs. S00/-'in each booking :

Fuither, every. year. in the mmgh of -the; Septgmbw Ht;r&lctlfnu-u=l~)epartrncnt Witl ox amm-j
afresh these sites:if they will: rrmmn nvmlaal" far. bhookin } : i
coming in the areas or no dcvelopmcu(lﬂ ﬁ'urk is

!

: ] ? ey s

: cont}gucgi for booking in fhe next year. Bnd«ng ol npcn sp:xce' cx w:ull-’imlp o Jm.rc;sc thea-avc
: : H also mwlFbc ahelpto he pubhc. ) : . . '
i

For fixing chc rates on ahu\ < fings. ' tesid ! ~'n‘..f’ Edh}gﬁmd*panmenm ‘ 'mmetgoﬁh
' Dy. Dircctors Horticulture and-one Assistaiit ‘Direttor o Hcarﬁculmm awilk bex:onsmultcd nml ith«mte., and
: sites will be approved by the Cormissioner, “DMC everyyear,

In Punjabi Bagh there are two stich sita which are br.mg, boalead jn ﬂws]nrts with, pruent rate
or l-oolung @ Rs. 25,000/ per day. and enhaiienisnt propesed ai-abave.,
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Recently two miore such sites huve been identitied t-—

(8) One in front of office of iha Dy, Assessor & Collectar, M.C, Primary School, Savsal
Nagar, ward No. the wea of this sitc is 0.25 und as sueh the rates of K. 6, 000/» per day

may be fixed for this site. :.

(b) An arca of 0.6 ncres has been identifi cd at Titar Pur Village Ward No. 105, As such the
rates of Rs. 12,000/~ per dlay may be fixed for this site.

5. The fees already being charged for Jnstnllati;:n nnd dismantling of tent-bytent owners are also
proposed for approval so as to be incrcase as follows i—

Exlisting Proposed Rate of Existing -Rate of Revision proposed

Rate of ‘Bocking of porks installation and Jor Installation. and

Booking aud other sites ,  dismanding per day . disinaatling

(Rs) (Rs) (R5.) I (Rs)
4,000,00 6,000.00 3,000.00 D 4,500.00
8,000.00 12,000.00 ", 6,000.00 i 9,000.00
. i
25,000,00 - 37,500.00 15,000.00 *" 22,500.00

The boulung charges will be: paid by the pamr Dboaking thc- gnrldsuc.s. Chaq;es for m.sullannn
and dismantling of thc tent and fine ete, will be paid by the: teat’ awncr as per actual dnys -used and

permission taken. ) i
6. If there is no function Jn the:paile but tent housg ds oc.:upy.wg the parlcwith psrmission the fins

will ba the same as are the charges-for nuullnlg and: d;smanthng a5 given in Serial Na: 4:above. However,
if the fuuctuon is being held on the sits illegally or sitc is accupied: illegally (withont pr:.rmxsmn}thc fine will

-be threc times the rite of bookmg ol’tin. Pmic!:umllnn .Sun. 'Ihls s bcuu; charged at present also.

7. These Parks and Fupetion uw.s are” given. Boolung s as fallows ; FCQ/ZONE.-CQDE/
WARD NUMBER/FUNCTION SITE WUMBER. In every ward FUNCTIQM SITE: NIJMBERS start
from | and firstly all the parks being buoked at the highest rates arc oumbered and so on. it {s propased
that 10 for the open spaces which are, teraporary boaking sites may be given similarly except the function
site number should start frorm TEMP1 begimiing with the hyighest pricsd site-af the ward. .

3. The detailed existing guidelines tor booking of parks: cu: are given at Annexure-IL All-sites
will also Le boolced as per these guidelines.

9. All the Sites (including parks) will be baoked follewing above: "tudclme.s <ontained in this
preamble. All these guidelines s above vebich were in proctise Io pnst regarding ratc.s* fines cte. and
which has been modified in this preamble may be appraved in supersession of all:the: past gnidelines and
resolylions regarding baoking of paxks and Biher sites, These approucdgud:hn:. will also be applicable
for other sites etc. [f any dispute arises rq,ardmg mu:.rp::tanounf the rules the same will bereferved to
Commissioner, SDMC for resolving and his. dcc! ron wilt be ﬁnﬂ!

The matter may be placed. before ﬂx: Curpumtlon through the Standing. Comunittee. for
approval considering it an Urgent Busincss,.as SDMC will ..lart o:mng more revenue ance it is appraved.

[100(S))
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: 29
ANNEXURE-!
; " Parks In Zone : Majafparh Zone
S. Park Namne Area Park Securily . Cleariing  Llcense | Service
No. & Address (in Ground  Deposit  Charges Fea  Cherges
Aere) Rent . ) :
- o oRs) Rs)  (Rs) (Rs.) (Rs)
l. FSNEZ/146/1 A000. 5000 1000~ . s00 10/
Park on 60" Rd. near : ¢
T Shiv Mandir, Sadh Nagar
: ;
i - : ' :
i Parls in Zone : Central Zone - ’
) ]
t - .
! S. Park Name Area ‘Park  Security, Cleaning L{cz;r_{e Seryice
R R 3 & Address _ (in Ground  Deposit - - Charges = Fee'  Charges
o = - e 3t ‘ ’ Acre) - - Rent :
: i : Rs)  (Rs) (Rs) (Rs.) (Rs.)
: - 1. Fs/sZnov1 - 0.72 8,000/- 5,000/ 1,000/ 500/- 10/-
i Ch. Gulab Singh Park
i Garhi Jharia Maria
! Z. FS/CNZ/194/1 0.72 4,000/~ 5,000/~ 1,000/- 500~ 10/
" Park near Mini Mkt. ; :
. ¢ East of Kailash _
. l - 5 .
. 3. FSICNZ/I65/1 . 0o 4000~ - - - 5,000 - 1,000~ - SO0/ 10 .
e e e e = e =T ST Parle P-20, Jungpura Estt. L ) :
i 4. FS/ICNZASHA 060 40050004 000 SQOM 0/
| Parlcopp, Community Hall = - ;| - .
: Behind H:No. 187, '
: Kilolai Village .
i . :
i 5. FS/ICNZf206/1 0.51 4,000/ 5,000/ 1,000~ " 5CO/- 19/-
i Park opp. B-352, '
: DDA Market, .
. ; New Friends Cly. N
3 . 6. FSICNZ/193/1 078 4000 5000 1,000, 500~ 0
. Parlc betweena Mpl, School, ; o »
i Near Community Centre, 3
4 Sri Niwas Puri
i 7. FS/CNZ/190/1 1.36 8,000/- 5,000/~ 1,000/ 500/- 10/~
i Park opp. E-903, !
i C.R. Park
i [121(8)]
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8. FS/CNZ/196/1
> Park Tanki Wala,
-DDA Janta
Flats Between J-1 &
-4, Kalkaji

9. FSICNZN96M
Patk DDA Flats opp.
Gurudwara, Kalkaji

10. FS/CNZ/N196/
Park (Munjal 1.22
Road Site) between
Block 0.64 &4,
Kalkaji Ext.

11, FS/ICNZN96n
Park opp. Govind Puri,
K-Block,.GaliNo. 1,
 Kalkaji

12. FS/CNZ/15612
Park Block 2,
Nehru Nagar

13. FS/CNZ/208/1
Park near Community
Certre, Pkt. C-418,
Sarita Vihar

14, FSICNZH9072
Taxi Stand Wala Park,
- - .Opp.F-1186, Chitranjan
" Park -
15. FSICNZR207/|
Bakayan Wala Park,
C-32, Kotla Mubarakpur

H
——— i fprea et i
t

P R

0.4

0.94

1.22

0.0

“0.64

0.26

0.7¢

3.000/-

4,000/-

4,000/

4,000/

3,000/-

4,000/
8,000/

8,000/

667

i
. 5,000/ 1,000/~ 500/ 10/-

5,000/ 1,000/ 500/- 10/-

5,000/ 1,000/ 500/- 10/-

5,000/ 1,000/- 500/- 10/-

5,000 1,000 500/~ * 10/

5000~ . 1,000~ 500/ 10~
50000 1,000 500/ 10/

5000 1,000 500 L0

* Parls in Zone : South Zone

S. Park Name
No. & Address

Area
fin

Aerz)

Park
Ground

Rent

As.)

Sécurity

Deposit Charges Fee  Charges

) (Rs)

Cleaning  License -‘S;Ew'c-e .

1. FS/SZ/63/1
Parl B-4/69,
Safdarjung Enclave

|
i
'
1
i
'
i
'
i
]
1

-
i
e td Mt Lrem A ey, -
e ot P

-,

i
B R P

Rs)  (Rs)

125 25000~ 10,000+  1,0004  1,000- 10

[102(S))

TRUE COPY
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2. FS/SZ/64/1 L5 25000- 10,000~  LOOW- 1,000/ 10

= Park Dehind Father Angle
School, Gnutum Nagar
'3, FSISZ/9WN : 291
Maruti Mane Block,
Aslan Village .
4. FSISZ/EIN ' L0 8,000 5000~  LpO0- 500/ 10r-
Park opp. H. No. 130,
Humayun Pur .
5. FSISZ/I9N 007 000k 5000~ - L,000~ . 500/ = 1O%
Park on H,Ne. 210,, ) ;.
Opp. MCR-S¢hool, : ) J
ShahpurJatVillags . . R !
. FSIFZN91/3 045 5000~ 5000~ 1,000/ 500/- 10/
Park.near Br. S22. School, o : '
Shahpur Jat .
7. FSISZ/161/1 045  BOOOA 5000~  LO0OA "~ "spok 10k
Park opp. FF-8/8, ‘ ’ ’ . ¢ .
Malviya Nagar ’ "
" 8: FS/SZ/169/1 1.7 *8,000/- 5,000/~ 1,000/~ SbO/- 10/-
Central Parl, . '
Ber Sarai Vjllage
9. FSISZI63/1 1.25 - §;000/- -5,000/- 1,000/- 500/« 10/~
H-Block Parl ' ‘

25,000+ 10,000/~ l',()00/- 1,000/- 10/-

S ee e e e 0 g —————— = b s 42w @i
o

' H-Block, near Rama Mandir,
_.+ _ ... Nanak Pura '

FSISZ/I642 0. 8000~ 5000~ 1,000~  S5DO/ 10-
Park Masjid Moth Village ) ’
1. FSiszN92/1 276 25000~ 10,000 1000 1,000~ 10/
Park pear. Gurudveara / : ‘
E-Block, Greater Kailash=]l : : :
12. FSISZ/130/1 1.5 8,000~ 5000 - 1,000~ - ..500/ 107
Parl¢Arya Samaj iviandir, 0
Madangir village 7 P ; ,
13. FSISZE21 _ . 2% 5000k . 5000 . 1,000- S00/- 19/
Central Parlk, H-Bloclk, '

=

Dakshin Puri

14. FSISZNTSN . 0.8 8000 5,000~ 1,000/ 500/ 10/-
Baba Ram Dev Park, . . b
Tigi - - . ) ;
i kg % I
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FYSZNGI2 1

. FSISZNGEWN 0.45

. Fs/gz2nesn 125

 Nanal¢ Pura

FSISZiN64N 145
Park Behind Father Angle

Sehool, Gautum Magur
F3ISZN9In 2.91
Maryti Mane Block,

Asian Village

()

Park opp. H. Ne. 130,
Humayun Pur
Fsisznoein o007
Park on H. No. 210,

Opp. MCD Scheol,
Shahpur Jot Village

FSIFZ/19113 0.44

Park near Hr. Sec. School,
Shahpur Jat

Park app. F-8/3,
Malviya Nagar oo

< F8/SZ/169/ 1.7

Central Park,
BerSarai Village

El

HeBlgclc Park
H-Blecls, near Rama Jviandir,

. FSISZAH642 0.8

Payl Masjid Moth Village

. FSISZN9L - o am

Parle near Gurudwara
E-Block, Greater KailasheIl

FSISZI1W1 1.56
Park Arya Sumaj Mandir,
Madangir village

. FSISZNE2 . 128

Central Parl, H-Block,
Daleshin Puri

. FSSZOIYN 0.81

Baba Ram Dev Park,
Tigri

5,000

669

25,000/ 10,000/~

15000 10,0000

8,000/ 5,000/

8000~ 5,000

“ 3,000~ .

P

1 5,000/~
§.000/-

2000~ 5,000

w000, 5,006

25,000/ 10,000/~
!

BOOC- 5000
- 500

8000+ 5,000/

5,000-
5000

5,000 .

1,000/

1,000/

1,000/

1,000/

1,000/

1,000/-
1,000~

1,000~

1,000/~

1,000~
| 000
1,000/~

1,008/

1,0004- 10/-
1,000/~ 10/-
500/ 10/~

300/« 10/-

o0 10k

s00k 10k

5006 10k
soer 1o
Lo00.  ton
S00- 10k
s 1k

Jcos 10/

©[103(8)]
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Parks in Zone : West Zone
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- — et = tme s E—

|
'.

\ ' -k Name Area Park Szclir!ly: Cleaning 'Licanse Service
1\%). }:5 '/la'd:; 55 (in Grownd Deposit ~ Charges Fee  Charges
/lcre) Rent - '
(Rs.)  (Rs) (Rs) . t(Rs) . u(Rs)
’ 1. . SIWZIIOlll 0.72, 3,000/- 5,000~ 1,000/- 500/- 10/-
Park A-Block, opp. C.C.
Vishal Enclave, i
Tagore Garden . b
2. FSIWZISI 0.98 8,000/ 5,000/ 1,000/- .1 S00/- 10/-.
Park Between B-2, B-4, - i
Paschim Vihar ;
3. FS/WZA07/1 0.43 8,000/ 5,000~ 1,000~ 500/- 10/-
Park.near A-286, !
1.J. Colony; Choukhandi . o - B , L .. i
4, FSINZSIR 196 8,000 71500007 1000 500/ - 10
Dusliera Park, 3 o :
B-3, Paschim Vihar (
5. FS/WZ/104/1 0.66 8,000/ 5000~ 1,000~ 500/- 10 °
Dushera Park, . .
Opp. H. No. 159, 2 w
Paschim Vihar T ‘
6. FSrwz/14/1 0:507  ° 8,000/ - 5,000/ 1,000/- 500/- 10/-
-~ RamleelaGrond, : ' ' ‘
) Ashok Nagar ) toatens 5 )
el FSIWZAQIR. . - 043 TBO0O- .. 5000~ 1,000~ 500/ 105
Park B-Block, opp : y a g .
“ Works Deptt. Store,
1.1 Colony, Chouldhandi 3 .
8. FS/WZJ10472 - 1737 8000~ 5000~ 1,000~ 1,000/ 10/-
-Mazar Wala Park, - T tos .
- Pkt. 3, Paschim-Puri T ;
9. FS/WZ/103/1 0746 8,000 15000~  i000- SO0/ 10/-
Dispensary: Wala Park P g . v
Opp. H. No. 364, B
Paschim Puri . ot . _
10, - FS/WZIN03/2 1.9§} 25;900[—.: 5,10 0001- - 1,000 -7 500/ 10/-
_Traffic Taining Park : I ; S
No. 2; ear Childien .
Park, Punjabi Bagh } ! ol
11. FSWzZinzi 1.89: 8,000~ . .. +3,0007- il,oom- . 500/- 104
Park 8-Block, Main Market, s i
Subhash Nagar -
[104(S))
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500/ 10/-

L 120 EswWzN240 103 8,000/ 5,000~ 1,000/
L Park Gusiween Ground,
v-Ilock, opn. Rujdhani
Tent House, Lawn-N,
Yibtus Puri -

W, EYWEI2n ‘ - U000~ 5000+ 1,000~ 500/ 10/-
Pavk Dushera Geaund, '
Feltlock, opp. Pl & -2,
Lawn No 2, Vikas Purd )
L ESAVEZAAA 105 8000~ 5000~ 1,000~ 500/- 1o/
'} Puik Dushera Ground, .
EaBlock. opp. Jantu Flats,
! vikag Puri

15, FSWZI013 0.24 8,000~ . 5,000 1,000/-
Puck opp. Gray Building
Schaal, Chand Nagar,
Khayala

500/- 10/

l .

] . : |

fl V6. FSIWZILINE 078 8000~ 5000  1,000-* | SO0 <10/

d Bere Wala Bagh, RS L T B S v e

: +-Block, Subliash Nagar . - ‘ .
\ 17. FYWZ/125.1 247 8000~ 5000~ 1,000~ 500~ 10/-

| Park AG-1, L-Type Paik, :

i Vikas Puri ;

l

‘.

13. FS/W'.Z.’I'IM 1.33 8,000/~ 5,000/~ l,ﬂbO/- -500/- 10/
Chatri Wala Park, T T : R

2 Block, Subhash Nagar

9. FSIWZ/104/3 " 0.69 8000~ 50006 1,000~ 500~ 10~
"7 Park NHP, ) . ,
. Madipur Village
el e JOTINL I
‘
|
|
]
i
i
|
s
!
|
|
!

- 20, EWZA0N Not . 5,000~ - 50004 1,000% 300/- 10/~
Park opp. Be17346, Booked ; . ~'.

Jd.Calony, .
RaghubirNagar

21. FSIWZI0212 0
Central Park, M-Block,

JJ.Colony,
Raghubir Magar

9
>

Q

8000~ 5000 1000~ SO0k 10~ -

10/-
J-11, liiock Parl,
Rajouri Garden
(Super Bazar Wale)
Rajouri Garden *

22, FSIYZN05R 2.2 3,000~ 43,000 1,000/ .SOOI-

25. FS/W7M0SR2 . Mot - 8,000 . 5,000 1,006/
Parle J-3 Block, Boolked : '

in frant of Schiol,

Tajourt Gureen

500/~ 10/

(16581
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24, FSWZ/12404 .17 BO0OA - S000-  1000- | 00 10
-’ Park opp. C-95, Group-1,
J.J, Colony Hastsaal
25, FSIWZN0IM 0.23 8,000/- 5,000/- 1,000/« ..5001- 10/-
Park opp. H. No, 212,
B-Block, J.1. Colony, -
Khayala .
‘ 26. FSIWZ/113N Not § 8,000k i 5,000% 1,000~ § 500/~ 10/-
: . Park.near A-57, Baolted !
" * Vikas Puri i . &
27. FSIWZI\1213 2.95 8,000/ 5,000/ 1,000/ l + 500/~ 10/-
Park 27327, !
Subhash Nagar , ‘ | .
28. FS/WZ/103/3 .99 25000~ | 10,000/ 1,000/ i 1,000/~ 10/-
Lawn No. 1, e
Adj. Ring.Road, . :
PunjabiBagh,, . i v ST - S
opp- T.T. Park
Opn'n Sitc..".pl'_\NestiZone\ .
: . Park Name ' /lmzf ' Park - ""-Sﬂéu)flﬁl' C[vgrxlng - ;E.ji_c'cysg . Service .
i No. & Address {in Ground.  Deposit | Chargss = © Fee  Chaiges
Acre)  Renr s .
g i (Rs) ... (Rs) (Rs) . (Rs) (Rs.)
= A i L
. FS/Wznosrr 25,000/- - - 10,000/ 1,000/ 1,000/~ 10/
Punjabi Bagh Stadium . . ) :
. FSIWZ/103/7 25,000 10000~ 1,000~  LO0OOA  1OA
Punjabi:Bagh-Stadium : o T 7
- FSAWZN03A, 250005 §100004 | 1000A *. 1000k 10
PunjabiBaghopp. : i ‘ :
Gurudwara Tikana Sahib - ‘
¢ FSONEHONS 25900~ 110,000/ ' 1,000/~ 1000~ 10
1 Punjabi Bagh-opp. s S
| Gurudwara Tikana Sahib v
. “FSIWZ/103/6" 25000~ - 10,000~ 100U~ 1,000~ 10k
PunjabjBagh opp. - .

Gun‘:d.wnraTikgna Sahib "

- Nole ;= Service Tax elc, 'I;’cba:;'.,":d;u;}'_‘ éppllmblﬂ. '

.['IOG(S)]
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!
ANMEXURE ‘II' |

" Culdalines for booking :

Booking Procedyre :

%
4.

Parks will be-booked for Private Functions-10-days in a mouth. There will.be-no such bae

tor non-pack sites,

- R 1e sl idllibe volid iF-booking i Mwithin hree
The rate of haoking of parkg/nen=park site.will be:valid if beoking is.oade within fhie
months prior. 0. the. date of funstion, t-buoking of park/non-park-sifetis made much in

advance then following riesiwill be charged - ;
(i} Wimade within 3-6 manths in advs_xpce. d.oru,blc,;.of ‘boaking charg;'es.

(i) 1F made within 6+9 manihs in ndynncc.ir'i:plfe\ol[bookjng charg:%. i

(iii) 1rmade within 9-12 morths in advance, four, timbs'pﬁb_ﬂ’lpldﬂs‘-ﬁllﬁl'éﬁﬁ-

. B X 4

The baoking will be done ¢ 'CSR Coynter, . |

For booking a park the consent of the Area ‘Counglllor or the consent .af Honourakle
IMayor is required.

The conserit of the Ayeu Coyncillop/bayor willbe-valid for fivedays fora particular dase =

¢

(placs of function) wou ldba given to other reedy applicant, .

IF available for-booking, thesilizen has do submit the ﬁ?"&‘?ﬂ:#ﬂ?‘!“ﬂ?@%@. espark rent,
license  fezs, rafupdable secuvity ‘charges, sleaning’ charges-ajid: servics tax). and

of booking and If thé applicent:doesnat getithe baoking: dane-in five-days'then thersite

‘neceszary.dacumentsite @g.qphl'aml'.

7 ‘ Pely

© The SMOCStatf(Hotisuliyre or, UDCY posted in' SR will checlcallthe dogumsitts and-
" willrecamrmeid (' CSE-Spgervisor forbaoking: T RSN

Cocumaits s 3
() AFfidavit of Rs. 10/-,

(i) ID Proof ¢inzludes I!Ai\[;Cai"detcr‘s'm :C.'a‘_ud/ PussportiLicense/Ration Card/Asdhar
Card). P ' A i ’

(i) lavisation Card. ’ P : y
. (iv) Demand Deafl in .i'cvujgri of the‘Comhxi}'.%iqﬁur./SDQ/I.:C*'fqr';:v.&r;ur;;;.';ggpajsil=_f_r§ftind-

able). , &
(v) Phatography.of bridc'.m,'\;‘.l.gmmn. i
(vi) Conicnt/NQC qfthe aiiél\,'Cotanh:ﬂ]Bhi‘hle:M:ixor. 3
G-8 will be issued-and park ri‘s-bcwkcd. :

The parks may be boolmd..ﬁ;rihnldi;lg.vthc-.n;qi'givng.g; other functions ol son/day: o |
sister/reaj brother of the SRME styff fyc;ﬁu_f: went.He/She will havs ia w&%ﬁ%ﬁg

Deposit, License fze and,G,lcaning;.cha‘rge‘s‘!,’],’l;'J.Slinﬁhwu‘]_kQé}mn du v

: ; : Gy CNATGES.: Ml witl-depositialk Hiesdidogys
ments a5 mentioned at 51 No. .8 ubove alongwilh a fecommendation:letfer: u,‘. At Tl
Head of the Dzpartment, e : '.t on-letterfeam hisfher

Security Deposit will betlaken dn the Qe af! D:{n Druft in s

o 2 AEARRGH 20, g A Demand :Drafl in, fovoge al

Contmissionsr, SDMC, The sasiiity \wﬂt.b? litaed.in ol 30wt e e

complation of Uiz funcuian within 1% days byitha: Dy, Divector (Hory o fthe Zane,
118 o '

34
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I'd
12. Refunds @ : ' .
S g T The refound will be dons by the D\'pul)' Dh’ecmr Horticulture (.. :
, Refunds can be made for i— !

(n) Cancellution of Booking. ’
(b) Sccurity Deposit Reiund,

Any request for postpancment/ndvaneement of booliing made wonld be lrealed vs
cancellation.

13. Methodology for Cancellation of Baoking :

(a) Citzen will-apply-to, ‘fcmnl DDH/AD for cancellation, :
(b) The original G-3 und'ﬂ.‘j proof -nhmntlcd at the time of booking; :‘cd.xj Io"br; suhmi_uud:
i qustc_hmﬂlmﬂo_;nmlhmf o
(a), If cm\cellutmn done mthm 7:dnys of function date (function.datejexcluded) .
(i) Refund 100% Security Depasit.
- . (i) l}cfun;] 25% Park Rent.” . :
(i) Refund 100% Cleaning Charges. ~ ”
Vﬂﬂ/lf cancellation dune in more tﬁen 7 da&(offunclion date - ’
(i) Refund lOO%Su‘unl)‘ Deposit. . ) '
(i) Refund:100% Patk Rent. R ; e |
- (@) Refund.100%. CleumngChnrges. '
14, Methodology for .;c"urxty Depo.fl' Rcfun

(a) The citizen has to submit an npphcutxun ulongwuh G-3: RCCCleSSUCd at:the time of
) ) booking to the Zonal DDH. 1+ = =

Y e ... ..(b) Application should bsin:the ngme of Depuly Dirsctof Homculturc of the Zone.

. ! (c) If MCD-has to-recover any, damage ete. from the security: amount en the concern=d :
. 1 . Section Officer of theMCD: will have to submit’ fuporttcr.xhc ;‘D\rc:ttu‘!ﬂnrt)
i ! concerned within sevén-doyg:fiom: {fie dateiofcampletion-of fun lonmnd'whlch)mll
be proccsscd by the; DDH :mmcdhtely If no’_such’ report:is’ _um:sht v Ibc
concerned Section- Qfficer within seven auv.'rto 1l ,D'Dl-};oncefne then
released o tiie parky.if Jater on due tq uon-:ubmasswn ofiteport of Section-Qlfteer
any damages. are found the same’ will-be recovercd frqm salary of ‘the concerned
‘ Section Officer. :

- b

(d) To Collect the demand-draft from Dy: Dlrector Horticulture of Zone within 15 days.
(ii) Resolution No. 244 of the Standing Coxpmlttce. dnted 5-3-2013.
,Resolved that it be recommended 1o Corpomnon thatthe, prappsal oE thc Commlssmncr [
contained in his letter No. F. 33/Hort./°DMC15161¢&C dntcd 5-1-2013 ‘regarding proposat far 4:mur:;

new sites for booking for marriages ete. and approvat of revqs:on of rates @nd process of park’ booking
ete., be approved with follos.vmgnn‘ncndmt:b.ts — 5 i |

1. The parks and other sites :.Imll be bccked p\t the c.u..hng sates-and hence no incrensc in
the rates for booking or mr'es and'other ..ltes.

2, Park situnted at Hanakpura Village be boo.u:d @Rs. 4 000/ pes.booking.

Lton(3))
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Resolution No. 253

675

Resolved that as recommended by the S anding Committee vide its RCSOxelu'l
No. 244 daLed 05-3-2013 proposal of the Commissioper as contamcd in his letter
No. F. 33/Hort/SDMC/516/C&C dated 15-2-2013 Legardmg proposal for crearing
new ‘sites for booking for marriages etc, and approval of revision of ratés and process

of park booking etc. as detailed in the aforesaid letrer, be approved with the follomng
amendmenta ot )

5 The pa:Ls and other sites shall be booked at the existing -ates and hence no
increase in the rates for booking of parks and other sat5° .

e e g g o -.——--

\ 2. Park situated at Nanaxcpl..ra Vﬂlage be boo‘ceu @Rs. 4; 000’ pe* bookmz
-__—~\\A

T

5!" UK n ot
The motion was carried. WIAE o
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Regn. No. S/66064/2009
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F DELHI MUNICIFAL CORPORATION QF DEL A1 VONICIPAL CORPGRAT (1 OF BEI+

T MUNICIRAL CORBORATON 31 Gk M
OF DNl MUNICIPAL COP, Qb.TiON OF DELHI MUNICIPAL CORPORATION OF BELH! MURICIPAL CORPL FATION OF DLW
= |.4$!T,|'Nop [ 7 DEL| MUNICIZAL CORPORATION OF DELH: LAUNICIPAL CORZORATION OF DELHI

, SELAMUNICIPALCOR0 Jm.,N E DELH) -u-uc PAL

CO'!FDR,'\"’)‘I OF DELH! MUNICIPAL COREORATION OF
MR hecR N Ot
MUNYIEAL CORPFORAT NU‘K IVU

Form Gl 1
LTION DF DELHI MUNICIPAL COPORATION @F
iqL ]

2R ”f.“ CF

‘ i ﬁa., o

T.ON QF DELF MUNICIPAL COSPORA & l.l-ﬁ,yn“, W 10V ]

ﬁ"N a i u Iy hﬁ)pmmm OF DELHI MUNICIPAL C0\°~JRA.:{$1\SS.§L‘LP At |:ﬁ(1w:. lﬁ\b

DELHI SOFA &T' DELA IV UNICIPAL COPPORAT ON CF DLLT E
ELI" o P LR USAT

TREGEIPT o~ cr orin wun e
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1. May kindly peruse the letter of Sh. Satish Kumar, Garden
Chaudhary, DG-lIl Ward No.107, Vikas Puri West Zone.(Copy
placed at page (1/C to 4/C)-Highlights a breach of booking rules .
concerning a marriage event scheduled for 06.02.2024.

2.  Despite explicit instruction to vacate the function site by
07.02.2024 at 6:00 AM, it was observed that the site remained
occupied until 09.02.2024 with tent materials and other
accessories. ' :

3.  This prolonged occupation constitutes a violation of the
booking terms and conditions.

4. Keeping in view of the above, the Horticulture Department
West Zone, MCD is proposing to forfeit the security deposit of
the booking party due to this breach.

Submitted please.

—SPalep

ADH/WZ ’
SURENBRA &
. . Asstt, Digﬁ;ﬁr (H’gs;.h
Ph[Danenee. West Zong, MCD
DPR/IWZ 16.05‘?2024}-

PK SANERJIEE

Dy Director (Hort)
DCANZ Vet Zona, M C D.




679

40

AINITIPAL :onpcml—-nr . f_ -
B uu lclnl. conr-o'-mo ':

zlééﬁm :

rtusat www.rnodonl’ne gov.in

__Earm ~r’;3' b,

/@”33 056

::ﬁ.f E?ecéIpl\‘m IRARMTA
la‘aﬁ ¥: / Applicant’s-Ref. 2‘*9672(Boonm :m

ﬂ A / Applicant’s Namv IQQTLJ'T«OM)‘G{" R . 6)
a!m G334, DAL MIL I A 1
jed, amount recelved, will be credited to the con ~ [
Dm_ﬂ.l??i?éd’ ofAlc / “{_ ﬁ-ﬂv[ I Parﬁcufars
_DEU' ~ -« °
‘r:g-u = A gr!r Ground Rent{P 1 8004.00
v WA
L'_‘-t £y
TN s
Mo cen SRR
o ; 1714.00
o jansacn‘on y—ee Lttr
£ [T N EM .
‘ {41 %) / Amount (in words) : o L) % [ Total :
' fww“wsﬁﬁl A Cheg_eIDDR'lmees Sivteen T Wo H;'fﬂ&dew &L,/ Branch : 1E75000
* |eouy oL

wxim SHamita i S lrays 2 (R A

_\) 3 DELHI

a0

Tmﬁﬁﬁ@ 3E R Rafy 7 | Cheque subject to realisation/authorisation.

*

"W Name:Park Dushera Ground F Blo /) op Janla Flats Vlkas riPark ID: FSAZA 2R
YA YR N
% el | Th!s Isa computerised receipt, does not reqiiked{iorised ignature.
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~ May kindly peruse the letter of Sh. Satish Kumar,
Garden Chaudhary, DG-IIl Ward No.107, Vikas Puri West
Zone(Copy placed at page 1/C to 3/C of the file) wherein it
has been informed.that there was a booking for marriage
dated 14.04.2024 in the Lawn ID No. 124/2(Lawn No. 2),
Dusshera Ground Park Opp. F1 & F2 Vikas Puri and

remaining 02 No. lawns were got occupied with illegal parking
by the booking party.

Keeping in view of the above, the Horticulture
Department, West Zone, MCD proposes to forfeit the security
money of the booking party.

* Submitted for your kind information and accord an
administrative approval please.

W
/ Z
A.S.0. (Hort.)
su U West Zona/MCD
Asstt. DissClor (H v :
West Zone, MCD

PK. ) P%ﬁ-
Dy fneimcD 23042

M:A\»I"" pelie leau dﬁ\’g‘

.Db ,‘"ﬁ_ W;},\\\y\ &Q_LUY‘*‘ t?o’-‘ —2

S
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G8 RECEIPT NO. :- DFM003387

ZONE : WEST

BUDGET HEAD :- 20-A-]

AMOUNT : RS. 5000

NAME : DEV YADAV

REMARKS : SECURITY DEPOSIT OF PARK BOOKING ID NO "f“.':'

DATED 24.04.2024

PAYMENT-DESCRIPTION ©

MODE

DD/CHEQUENPO DATE AMOUNT

DD

2024-03-28 5000

**The validation of recelpt Is sub]o realization of actual amount.

[SH. DHARAM PRAKASH]

‘- .

true coPY

Y ]
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May kindly peruse the letter of Sh. Satish Kumar, Chaud'hary. w:rjaN:t-l
107/WZ, DG-IIl, Vikas Puri, it was Informed that the organizer, Divya ch(:)24 gs h
Sanstha, organized a religious program from 07.05.2024 to 20.05.2 .hole'
Satish Kumar Inspected the site on 13.05.2024 and found a large '
approximately 3x4 meters, at the function site In the park.

Keeping In view of the above, the horticulture department West Zone,
MCD Is proposing to forfeit the security money of the booking partyj

Submitted please. :
a4
: @\%q)
—Fdolty Ao
ADHWZ  “Aggh DW?L'!&*)" ' West Zone/MCD
West Zone, MCD '

DDHAVZ PKRaner)ee
\B“\\\UA’ l SP%‘#B%%%&E
\

Director {Ho
i D7cm;ﬂ ot 2one &5
- 0 '.

St e
" )5'3’01

3 -

| Aol ‘

TRUE COPY
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May kindly peruse the letter of Sh. Satish Kumar, Garden Chaudhary,
DG-lll Ward No.107, Vikas Purl West Zone.(Copy placed at page ____to__'__)
where In It has been Informed that there was a booking for Religious
Programme "Satsang” dated 14.07.2024. Park were got occupied with illegal

parking by the Sanstha.

Keeping In view of the above, the horticulture department West Zone,
MCD is proposing to forfeit the security money of the booking party.

Submitted please.

%‘%! ! MZ(,(’MNDRA SINGH‘

Asstt. Director (Hort.
West Zone, nﬁco )

PUl2mence
DDHANZ gyﬁ . @;323
Director (H
West Zonert\(ag%)

boprt g

VL

A.S. B8Rz

wﬁStZone/Mé)D
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G8 RECEIPT NO :- DGM00305 -

ZONE : WEST

" *The validation of roceipt Is subject to realization of actual amount.

—
S

JENPODATE

22024-07-12

[SH. DHARAM PRAKASH]

iR
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May kindly peruse the letter of Sh. Satish Kumar,
Garden Chaudhary, DG-Ill Ward No.107, Vikas Puri West
Zone(Copy placed at page gg]_g, of the file) wherein it has
been informed that the lawn I.D. No. FS/WZ/124/1 at park
Dusshera Ground F Block Vikas Puri, ID No. FS/WZ/124/2
(Lawn No. 2), Dusshera Ground Park Opp. F1 & F2 Vikas Puri
and ID No.FS/WZz/124/3 at park Dusshera Ground F Block
Opp. Jant Flats, Vikas Puri was booked from 30.09.2024 to

14.10.2024 (15 days) for the purpose of “Ramleela & Putla
Dehan” program.

It has also been informed that various plants have been
damaged during the organization of the .above said program.
Accordingly, it is proposed that the security deposited by the

park booking party Sh. Deepak Jindal may kindly be allowed
to be forfeited please.

Submitted for your kind information and accord an
administrative approval please.

. <5 /“L o]
“D"S-‘M W) : fﬁvz

DD W[%Q/ﬂ@b

A/

47
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G8 RECEIPT NO. :- DHM00473

ZONE : WEST

b 5 B

;db°P@?

o~ e S e ar
This Is a computer generated rece!pt and does not requlre any slgnature

**The validation of receipt is subject to realization of actual amount.

[SH. DHARAM PRAKASH]

e

{RUE COPY
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May kindly peruse the letter of Sh. Satish Kumar,
Garden Chaudhary, DG-Ill Ward No.107, Vikas Puri West
Zone(Copy placed at page _03]c of the file) wherein it has
been informed that there was & booking for Ring Ceremony
Function on dated 18.11.2024 in the Lawn ID No.
FS/WZ/124/1 (Lawn No.1) F-Block Dusshera Ground Vikas
Puri. But after the booking, the owner did not dismantle the
tent/tent materials despite the repeated requests of the
Garden Chaudhary and kept the tent material beyond the
booking , he did not remove the tent material.

In view of above, the Horticulture Department, West
Zone, MCD proposes to forfeit the security money of the
booking party for keeping the site illegally occupied beyond
266 oo\ w2 the booking date.

o2\\2424

Submitted for your kind information and accord an
administrative approval please.

et Qg%‘”

. )‘5 .O/WZ

<
ADH/WZ g}ﬁfﬁz/—
i Q%FM F5o rzi% 024

DC/WZ

R e

TRUE COPY
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MUNICIPAL_CORPORATION OF DELHI

‘DEPARTMENT OF HORTlCULTURE

GB RECEIPT NO. :- DIM01364

ZONE : WEST

NAME;SUBHASH TYAGI

Ac}nﬁsss : WZ-12, BUDHELA, VIKAS PUR, NEw"bELm-w

| poicHEQUEPO NO

" ISSUER BANK/IPO .

. DDICHEQUENPO DATE

028808  HDFC BANK:

2024-09-27

**The valldatlon of recenpt is subjeci to realizahon of actual amount

i e, § BV v».'

[SH. DHARAM PRAKASH]

|
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May kindly peruse the letter of Sh. Satish Kumar,
Garden Chaudhary, DG-Ill Ward No.107, Vikas Puri West
Zone(Copy placed at page _o3|e of the file) wherein it has
been informed that there was a booking for Reception
Function on dated 18.11.2024 in the Lawn ID No.
FS/WZ/124/2 (Lawn No. 2), Dusshera Ground Park Opp. F1 &
F2 Vikas Puri. But after the booking, the owner did not
dismantle the tenttent materials despite the repeated
requests of the Garden Chaudhary and kept the tent material
beyond the booking , he did not remove the tent material.

In view of above, the Horticulture Department, West
Zone, MCD proposes to forfeit the security money of the
booking party for keeping the site illegally occupied beyond
the booking date.

Submitted for your kind information and accord an
administrative approval please.

p) S T % - Q&%ﬁ;\m‘

. A
ADH/WZ +5%1 Z »

DDz — PU
08.12. Q’O’Zﬁ

Y7

N
DCIWZ TRUE cOP
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MUNICIPAL CORPORATION OF DELHI
DEPARTMENT OF HORTICULTURE—"

G8 RECEIPT NO. :- DJM00258

ZONE : WEST

TRANSACTION PURPOSE : INCOME

AMOUNT : RS, 5000

/| BUDGET HEAD:- 20°A1.77-2514

o4

NAME:ANNU = -

G8 - GENERATED ON : 2024-10-08 12:36:13

REMARKS : SECURITY DEPOSIT OF PARK BOOKING (ID': 0.124/2) AT PARK DUSSHERA GROUND F BLOCK OPP F1 &F2 LAWN NO 2 FOR ORGANIZING/HOLDING "MARRIAGE

FUNCTION" ON DT 18 11. 2024 (01 DAY) (NO COMMERCIAL ACTIVITY ALLOWED)

S TYPEN SSUER BANKIIPO DDICHEQUEIIPO DATE
T YES BANKLTD :
i CHALI'_AN  CHANAKYAPURI 20240923 5000

**This Is a computer gel erated recelpl and does not requlre any slgnature %

**The validation of receipt is subject to realization of actual amount,

|

[SH. DHARAM PRAKASH]

\Emg COPY
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MUNICIPAL CORPORATION OF DELHI

DEPARTMENT OF HORTICULTURE

GB RECEIPT NO. :- DGM00861

ZONE : WEST DEPARTMENT : HORTICULTURE /’ TRANSACT{E{N P_L!;BEOS@J:OME I AMOUNT : RS. 5000
\ {
B

56

' BUDGET HEAD :- 20-A--77-2514

NAME : SANJAY SINGH MOBILE : N/A /

\,%ENERATEI%N :2024-07-30 14:11:58

ADDRESS : A-255, POCKET-2, SECTOR 17, DWARKA, NEW W?B M

/

d

DATED: 24.11.2024. (01 NO. DAY) (NO COMMERGHL ACTIVIT ED}

REMARKS : SECURITY DEPQOSIT FOR THE BOOKIN PARX \’FgIWZﬂMZ DUSHE
ArL

]
7
W ROUND.F-BLOCK VIKAS PURI FOR ORGANIZING/HOLDING RECEPTION FUNCTION ON

TYPE / DD/CHEQUE/IPO NO ISSUER BANKI/IPO DD/CHEQUE/IPO DATE

238327 YES BANK VIKAS PURI 2024-07-26

**This is a computer generated receipt and does not require any signature.

**The validation of receipt is subject to realization of actual amount.

[SH. DHARAM PRAKASH]

TRUE COPY
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G8 RECEIPT NO. :- DKM300167

VUJdli

MUNICIPAL CORPORATION OF DELHI

DEPARTMENT OF HORTICULTURE , ZONE - WEST

NAME: SHAMBU THAKUR

MOBILE:

GRAND TOTAL: 16220

GENERATED ON: 2024-11-08 14:33:23 “ l

RECEIPT TYPE: INDIVIDUAL/CITIZEN

COLONY: HASTSAL UTTAM NAGAR

ADDRESS: B-136A VIKAS NAGAR EXTN. HASTSAL UTTAM NAGAR

INCOME : V-130-0263 (INCOME FROM BOOKING OF PARKS)

MODE

TYPE

NO.

BANK NAME

DATE

AMOUNT

REMARK

CASH

PAYMENT

N/A

N/A

N/A

8000

GROUND RENT OF
PARK BOOKING (ID
NO.FS/WZ/12412) AT
PARK DUSSHERA
GROUND F BLOCK
OPP. F1 & F2 LAWN
NO.2 FOR
ORGANIZING/HOLDING
" MARRIAGE
FUNCTION" ON
DT.01.12.2024 (01 DAY)
(NO COMMERCIAL
ACTIVITY ALLOWED)

INCOME : V-130-0263 (INCOME FROM BOOKING OF PARKS)

REMARK

MODE

TYPE

NO.

BANK NAME

DATE

AMOUNT

%/l/

TRUE COPY
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59

CASH

PAYMENT

N/A

N/A

N/A

1510

CLE

ANING/LICENSE/TRANSAC
FEES OF PARK
BOOKING (ID
NO.FS/WZ/124/2) AT
PARK DUSSHERA
GROUND F BLOCK
OPP. F1 & FZ LAWN
NO.2 FOR
ORGANIZING/HOLDING
" MARRIAGE
FUNCTION" ON
DT.01.12.2024 (01 DAY)
(NO COMMERCIAL
ACTIVITY ALLOWED)

10';N

INCOME : 2704 (INCOME FROM BOOKING OF PARKS)

MODE

TYPE

NO.

BANK NAME

DATE

AMOUNT

REMARK

CASH

PAYMENT

N/A

N/A

N/A

1710

GST 18% OF PARK
BOOKING (ID
NO.FS/WZ/124/2) AT
PARK DUSSHERA
GROUND F BLOCK
OPP. F1 & F2 LAWN
NO.2 FOR
ORGANIZING/HOLDING
" MARRIAGE
FUNCTION" ON
DT.01.12.2024 (01 DAY)
(NO COMMERCIAL
ACTIVITY ALLOWED)
(GST REGISTRATION
NO.07TAAALMEB061H4ZZ)

INCOME : 20-A-1-77-2514 (INCOME FROM BOOKING OF PARKS)

MODE

TYPE

NO.

BANK NAME

DATE

AMOUNT

REMARK

91/

AUE GO




099

CASH

PAYMENT

P

T

e

i =

/

I ﬂv/ﬂ

5000

SECURITY DEPOSIT OF
PARK BOOKING (ID
NO.FSWZ/12412) AT

PARK DUSSHERA
GROUND F BLOCK
OPP. F1 & F2 LAWN

NO.2 FOR
ORGANIZING/HOLDING
* MARRIAGE
FUNCTION" ON

DT.01.12.2024 (01 DAY)

(NO COMMERCIAL
ACTIVITY ALLOWED)

Total amount of sum is - Sixteen Thousand, Two Hundred And Twenty Only (INR).

**This is a computer generated receipt and does not require any signature.

**The validation of receipt is subject to realization of actual amount.

[BMID

: 10056744, SH. DHARAM PRAKASH]
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G262

202.3 INDIA

MUNICIPAL CORPORATION OF DELHI.
OFFICE OF THE DEPUTY DIRECTOR (HORT.),
HORTICULTURE DEPARTMENT/WEST ZONE,
4" Floor, Dr.Sahib Singh Verma Nigam Bhawan
Near Shivaji Collage, Shivaji Place, Raja Garden, New Delhi-110027

No. ADH/WZ/MCD/2024-25/D-_R0\ | i Dated : _63\a\24

To,

Sh. Moolchand,

Gyan Sarovar Charitable
Office:- DG-3/145, Vikas Puri,
New Delhi-110018

Please ensure that Lawn No. FS/WZ/124/1 at F Block Dushhera Ground, Vikas Puri, has
been booked by Mr. Manish Kakkar, a resident of Q-51, B-Vikas Vihar, Uttam Nagar, New
Delhi-110018, for a Jagran and- Bhandara event on the.6th and 7th of September 2024
Therefore, it is requested that the lawn be kept vacant on these dates to ensure thaT Mr. Mamch
Kakkar can conduct h|s event smoothly. :

Ay~
Asstt. Director (Hort.)
West Zone/MCD

SUREB&)ERA S}!{NGH
. a d Asstt. Director (Hor)
Copy to:- Wagt Zone, MCD

1. DC/West Zone- For kind information please.

2. DDH/West Zone- For kind inf(')rmation please.

%
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MUNICIPAL CORPORATION OF DELHI %+
‘ OFFICE OF THE DEPUTY DIRECTOR (HORT.),
. i HORTICULTURE DEPARTMENT/WEST ZONE,
4" Floor, Dr.Sahib Singh Verma Nigam Bhawan
Near Shivaji Collage, Shivaji Place, Raja Garden, New Delhi-110027

No. ADH/Wz/MCD/2024-25/D-_33) Dated : M@ﬂ

To,
Sh. Deepak Jindal (President)
Saksham Sama] (N.G.0.)
R/o: Q-48, Vikas Vihar,
Manas Kunj Road, Uttam Nagar,
New Delhi-110059.

With reference to your application received by this office vide Diary No.681/DDH/
WZ/MCD/2024 dated: 02.07.24 for allowing the booking of the park (s)/site(s) at Park
Dusshera Ground F Block Vikas Puri (ID No.FS/ (WZ/ 124/1) & Park Dusshera Ground F
Block Vikas Puri Opp. F1 & F2 Lawn No.2 (ID No.FS/WZ2/124/2) and Park Dusshera Ground
F Block Opp. Janta Flat Vikas Puri (ID No.FS/WZ/124/3) for holding/organizing “Ramlila &
Putla Dahan” w.e.f.30.09.2024 to 14.10.2024 (15 days) (Religious Programme) by
Saksham Samaj (N.G.O), Head Office:-A~103, JJ Colony Hastsal Uttam Nagar.

In this regard during the site inspection of Dusshera Ground park F Rlock
Vikas Puri carried out by Section Officer on dt.26.09.2024, it was found that you have already
deposited tent/jhula materials at the above mentioned site/park before the scheduled time.

As per the terms and conditions of the booking you are allowed to bring your material
only 01 day prior to the booking date, i.e. 29.09.2024. Therefore, vou are hereby directed to
immediately remove the material from the above park/site.

Keeping in view of the above, if you fail to'remove the tent/jhula material from the
park/site within 24 hours of receiving this letter, your booking may be cancelled.

~

Asstt. Director (Hort.)
West Zone, NICD

Copy to:-

_A" DCIWZ/MCD
2. DDH/WZ/MCD

f—

TRUE COPY
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: , OFFICE OF THE DEPUTY DIRECTOR (HORT.),
. «  HORTICULTURE DEPARTMENT/WEST ZONE,
4" Floor, Dr.Sahib Singh Verma Nigam Bhawan
Near Shivajl Collage, Shivajl Place, Raja Garden, New Delhi-110027

No. ADH/WZ/MCD/2024-25/D- 8 7) Dated : _J&)_&I Ly

To,
Sh. Deepak Jindal (President)
Saksham Samaj (N.G.O.)
R/o: Q-48, Vikas Vihar,
Manas Kunj Road, Uttam Nagar,
New Delhi-110059.

With reference to your application received by this office vide Diary No.681/DDH/
WZ/MCD/2024 dated: 02.07.24 for allowing the booking of the park (s)/site(s) at Park
Dusshera Ground F Block Vikas Puri (ID No.FS/ (WZ/ 124/1) & Park Dusshera Ground F
Block Vikas Puri Opp. F1 & F2 Lawn No.2 (ID No.FS/WZ/124/2) and Park Dusshera Ground
F Block Opp. Janta Flat Vikas Puri (ID No.FS/W2z/124/3) for holding/organizing “Ramlila &
Putia Dahan” w.e.f.30.09.2024 to 14.10.2024 (15 days) (Religious Programme) by
Saksham Samaj (N.G.0O), Head Office:-A-403, JJ Colony Hastsal Uttam Nagar.

Various complaints are being received in this office from Public that your tentage and
temporary Electric Wiring is damaging Saplings at the above said site/parks. Therefore, you are
directed to ensure that no plants or saplings is damaged/destroyed from your action.

In case any damage to plants or saplings, your security deposit will be forfeited in
accordance with the terms and conditions, without further notice. _
-
Asstt. Director(Hort.)
West Zone, MCD

Copy to:-

1. DEMWZ/MCD
2. DDH/WZ/MCD

63
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MUNICIPAL CORPORATION OF DELHI o oy & X
OFFICE OF THE DEPUTY DIRECTOR (HORT.),

HORTICULTURE DEPARTMENT WEST ZONE

No.RS) ADH/DDH/WZ/MCD/2024 Date_{1]q] 2y

Sh. Mool Chand, ‘
Gyan Sarovar Charitable Trust (Regd.),
Office:-DG-3/145, Vikas Puri, New Delhi-110018

Notice

With reference to your application received by this office vide Diary No.
885/DDH/WZ/MCD/2024 dated: 26.07.24 for allowing the booking of the -park
(s)/site(s) at Park Dusshera Ground F Block Vikas Puri for ID No. FS/WZ/124/1, w.e.f.
08.09.2024 to 18.09.2024 (11 Nos Days) and Park Dusshera Ground F Block Vikas Puri
opp. F1 & F2 Lawn No.2 (ID No.FS/WZ/124/2) & Park Dusshera Ground F Block Opp.
Janta Flat Vikas Puri ID No.FS/WZ/124/3) w.e.f 05.09.2024 to 18.09.2024 (14 No days)
for holding/organizing “Ganesh Chaturthi Utsav” [RELIGIOUS PROGRAMME] by, Sh.
Mool Chand, Gyan Sarovar Charitable Trust (Regd.), Office:-DG-3/145, Vikas Puri, New
Delhi-110018.

In this regard, You were cautioned that No Commercial Activity is allowed, but as
per inspection our area Section officer that the Commercial Activity is being done in said
parks i.e. illegal/against the rule & regulation guildelines of booking.

Keeping in view of above, if you do not stop the commercial activity from these
parks within 24 hours after receiving this letter then your booking may be canceled.’

_ #
O\\q})\ Asstt. Directdf (Hort.)
West Zone

Copy for kind information:-

A" DCIWZMCD
2. DDH/WZ/MCD ﬁ \H\S M
o

TRUE COPY
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P ANNEXURE R-6 COLLY

MUNICIPAL CORPORATION OF DELHI :
ol HORTICULTURE DEPARTMENT, WEST ZONE ‘ ( .72 e
ROOM, 403, 4™ FLOOR, DR.SAHIB SINGH VERMA o T 40y InTaa
NIGAM-BHAWAN RAJA GARDEN ~
' aiu e
NEW DELHI-110027 ONR EARTH *» ONE FAMILY » ONK lU\'_vﬁL
No. DDH(WZ)/MCD/2024/ 137] Date:___]7) \‘Q \,m

To,
The Assistant Commissioner of Police
Rajouri Garden Sub Division
Delhi Police
Delhi-110027

Subject: Request for Prioritization of Complaint Registration related to Municipal Parks.

»

Sir,

The Horticulture Department of MCD is responsible for maintajning greenery, ensuring proper
pruning, and managing the booking of municipal parks for social and religious functions. These
duties are vital for preserving the city’s environmental health'and supporting community activities.

Being responsible for maintaining greenery, the Horticulture Department frequently
encounters scrutiny from the Hon'ble National Green Tribunal (NGT) and other judicial forums.
During these proceedings, the Hon'ble Tribunal and Court often inquire about the status of
complaints and FIRs filed with the police for various issues related to pruning, installation of tents

in parks without permission, cutting of trees etc. The inability to provide satisfactory updates or -

evidence of complaint registration has led to complications and criticisms, impzcting the
department's credibility and operational efficiency.

It has been observed that officials from the Horticulture Department, West Zone, MCD, face
repeated difficulties in registering complaints at various police stations due to non-entertainment.

This situation adversely affects the department’s operational efficiency and its ability 1o fulfill its
public service obligations. .

"~

-Wheh FIRs are registered, there is.a concerning pattern of registration under incorrect or

irrelevant sections of the law. For example, in FIR No. 80096511 dated 01/09/2024, the complaint
concerned unauthorized erection of tents by Divya Jagarti Sanstha. Rather than being addressed
under appropriate legal provisions related to unauthorized activities or public nuisance, the FIR

was registered under theft/stolen sections of BNS, 2023, specifically Section 303(2). Such

misclassifications hinder the resolution of legitimate issues and undermine procedural accuracy

Copy of one such FIR is enclosed. ) '
PKl@ofn@@Z,
?(y“ &KbBANERJEE
- Uirector (Hort.
TRUE coP West Zone, !\(Ag D).
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67

In view of above, it is requested that government officials from Hortwulture Department, West
“Zone of Municipal Corporation of Delhi (MCD) are given due consideration in registration of FIR
with respegt to unauthorized encroachment of Parks, illegal installation of Tents/Swings, Illegal
Tree Cutting and Pruning activities, Stealing of grills and gates of Municipal Parks etc.

Copy for kind information to:

e Deputy Commissioner of Police (West),
Delhi Police, Rajouri Garden, Delhi-110027

e Deputy Commissioner, West Zone MCD)

TRUE COPY

PKIBarrT)RL

Dy. Director(Hort.)

- West Zone: MCD

PK.BANERJEE
Dy. Director (Hort.)
West Zone M.C.D.
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Gmail -179]0799mg holes of dussehra ground

DDH West Zone MCD P K Banerjee <ddhwesizone37@gmail.com>

78

- L]
zer for digging holes of dussehra ground',
; essage .
i (3 (i .
/6DH West Zone MCD P K Banerjee <ddhwestzone37@gmail.com> Wed, Nov'6, 2024 at 5:44 PM
* To: DCP WEST DELHI <dcp-west-di@nic.in> ,
Sir,
Please find enclosed herewith the letter for digging holes of dussehra ground.
With Regard's
(P. K. Banerjee)
DDH/West Zone/MCD
.@ letter for digging holes dusshera ground.pdf
316K
Yo e
{RUEC
| L thid=thread-a:1-49328522863205590738simpl=msg-a:r-75057039673077¢:9830 . . n

Hilps:mail.google.com/mail/u/0/?ik=001 5154806&view=plésearch=all&perm
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE DEPUTY DIRECTOR (HORT.)/WEST ZONE
4™ FLOOR, DR. SAHIB SINGH VERMA NIGAM BHAWAN
NEAR SHIVAJI COLLEGE RAJA GARDEN NEW DELHI-110027

No. DDH/WZ/MCD/2024/ 208 Date: 9—"\3 \\&9-‘1
To,

The Deputy Commissioner of Police
West District, Delhi Police

Rajouri Garden, New Delhi - 110027

Sub]gct Reqguest for Action agamst non-cooperative staff of Police Station

Vikaspuri regarding registration of Complaints and FIRs Pertaining to
Unauthorized Encroachmenﬂoccugancy in Municipal Parks.

Sir,

This is to bring to your kind attention that the Horticulture Department of the
Municipal Corporation of Delhi (MCD), West Zone, has been facing consistent
challenges in getting its complaints registered at Police Station Vikaspuri. The issue

primarily. pertains to incidents of unauthorized encroachments/occupancy by way of
illegal erec’uan of tentslswmgs in Municipal Parks.

Despite repeated efforts by MCD staff to approach the concerned police station,
the. staff on duty refuses to receipt or register complaints. This indifferent attitude
severely hampers the department's ability to enforce regulations, protect public

property, and comply with inquiries from judicial forums such as the Hon'ble National
Green Tribunal (NGT). )

For your reference, a letter (No. DDH(WZ)/MCD/2024/137 dated 17/09/2024)
was already addressed to the Assistant Commissioner of Police, Rajouri Garden Sub

Division, wnth a copy forwarded to your office. However, no action has been taken, and
the department continues to face the same challenges.

Corl\td..._
TRUE COPY .
PUIBerence
PK.BANERJEE
Director (Hort.)

Wast Zone, MC D

81
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In view of above, it is requested to instruct the officials at Police Station Vikaspuri

/1o atcept complaints submitted by MCD staff and ensure that proper receipts are issued
/ for all submissons.”

PK{Banen el

Deputy Wﬁﬂ%ra)
ACT e

1. Deputy Commissioner, West Zone, Municipal Corporation of Delhi - for information.

Copy to:

TRUE copy
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ANNEXURE R- 7 COLY
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HAd B ‘n(z'“u“um ]

" MUNICIPAL CORPORATION OF DELHI '
OFFICE OF THE DEPUTY DIRECTOR (HORT.),
--HORTICULTURE DEPARTMENT/WEST-ZONE, ¢
" 4" Floor, Dr.Sahib Singh-Verma Nigam Bhawan: ~ 1
" Near Shivaj‘l Collage, Shlvajl Place, Raja Garden., New Delhi-1 mnzzw A

PR T

No. DDH/ADH/WZ/MCD/2024-25/D- ll 66 ' Dated : 19/11/2024

To

The Director,

Delhi Pollution Control Committee,
ISBT Kashmiri Gate, Delhi.

Subject: Regarding.the prevention of noise and air pollution caused by fate-night DJ
music and bursting of firecrackers in the park of E- Block Dashrath PUI‘I, under Ward
No. 107, Vikaspuri.

It has come to the notice.of the Horticulture Department, West Zone, that in the park
located in E-Block, Dashrath Puri (under the Horticulture Department), permission for
marriage and other events is granted. However, during these events, activities like
playing loud DJ music and bursting firecrackers in front of park road late at night are
carried out, whicﬁ causes significant noise and air pollution. Such activities are not only
in violation of the guidelines of the Hon’ble National Green.Tribunal (NGT)-but arz also

\.prohi_bit.ed by the Delhi Government due to their harmful effects on the environment.

Hence, you are ‘kindly requested to take appropriate leéal action against those
responsible for such polluting activities. Necessary steps should be taken to prevent
noise and air pollution in the area.

=Sy
Asstt. Director (Kort.)
West Zone/MCD

Copy to:-
olc_

1.DDH/WZ

>+ T 3T s, AwEr 19%
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Municipal Corporation of Delhi
Office of the Deputy Director (Hort.)/West Zone
4h Floor, Dr. Sahib Singh Verma Nigam Bhawan
‘ Raja Garden, New Delhi-110027

No.DDH/WZ/2024/D- Q\% Date; ...62.[”*).9—

To,

The Senior Environmental Engineer (CMC-V),
Delhi Poliution Control Committee (DPCC),
1st Floor, E-Wing, Vikas Bhawan-Il,

Upper Bela Road, Civil Lines,

Delhi-110054

%

Subject: Request for Imposition of Environmental Damages Compensation (EDC)
on Tent Owners/Park booking party Panchi Tent House (owner name:
Moolchand) at Bharpai Devi Jindal Park (Dussehra Ground).

Sir,

This communication serves to bring to the attention of the Delhi Pollution Control
Committee (DPCC) the issue of unauthorized occupation of Dussehra Ground (also
known as Bharpai Devi Jindal Vatika) located at F-Block, Vikas Puri in the West Zone
of the Municipal Corporation of Delhi {(MCD). This park (less than 5 acres in size) was
officially booked by the Horticulture Department of MCD for the date 01/12/2024. It has
been observed that the park is still occupied beyond the prescribed booking period
which was 01/12/2024, causing significant damage to the park's infrastructure and the
surrounding environment.

As per the Hon'ble Supreme Court’s guidelines, the park can only be booked
for a maximum of 10 days per month for events. However, it has come to notice that
the tent owner is consistently exceeding this limit, keeping the park occupied for
extended durations. This continued overuse has resulted in cansiderable damage to the
park, harm to trees, and overall environmental degrada;ion. ’

In addition to this, concerns regarding sound.‘pgllution due to loud DJ music
and the use of firecrackers during these events have been raised. These activities are

TRUE COPY
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in ‘violation of ndise pollution regulations and environmental standards set by the
National Green Tribunal (NGT) and the Supreme Court of India.

In light of these violations, it is requested that the DPCC take necessary steps to
impose Environmental Damages Compensation (EDC) on Sh. Moolchand, tent
owner of Panchi Tent House, office Address: DG-3/145, Vikas Puri,-New Delhi-110018.
Sh. Vishnu, Section Officer(Hort.), Contact No.9355096355 may be contacted for further
information regarding the same. |

The repeated disregard for environmental laws and guidelines has not only led to
environmental damage but also disrupted the local community’s peace and well-being.

PUIBamenel
Deputy Director{Hort.)
West Zone: MCD

Enclosed:

1. Booking Receipt for booking dated 01/12/2024.
2. Photograph of unauthorized occupation of park on 02/12/2024 (despite no booking

for the said date).

Copy for kind information to:

1. Member Secretary, DPCC, 6th floor, C wing, Delhi Secretariat, | P Estate, Delhi-
110002.
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ANNEXURE R-9 111

To,
Deputy Difector (Horticulture)

West Zone
Municipal Corporation of Delhi

Subject: 9 FIFAY 2024 HY TS TAT IS¢ HY $eA &F TR H TIBIOT

Reference: |.A. No. 700 of 2024 in E.A. No. 15 of 2024

Respected Sir,

TF T4 F-salia (3c), Remaqit R urd # oo qon & forw 6 Favwa @ 8 dawar 2024 76 @e 1T
IS HY 9 FIFER 2024 FT WL S & G 7 2

TSE Y 9 FATFAR 2024 F 3¢ HTANSTh! G@RT T 71T AT, Biegler 4 FTawrax 2024 i fem agafa &
JCB 73fieT | Trger Wier 4l

wmm%%nﬁkmm#maﬁgaﬁ,wmmmmm
(IA) Y 4TsaT & SRIeT ATt 3T T3¢ T HX T F1 AR Tl 71 3991 T8 aRE / 3ot ganr far

IT AT

37 #, 97 T frar e § & g awea] fasmr— o 15 &t w1t 871 158 Y o 3 SR TR
off e el 1 foRe B

T TSERIoT 3T e & fore wege favar smar
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ANNEXURE R-10 COLLY

10/1724 1039 PM

@

CPL PA - 04/01

OFFICE OF THE JOINT COMMISSIONER OF POLICE: LICENSING
1st FLOOR , P.S. DEFENCE COLONY, NEW DELHI.

024605 'Joint.C.P/Lic {P. L) Dated Dalhi the 01/0ct/2024

CASUAL PERFORMANCE LICENSE

in exercise of the powers conferred by the Regulations for Licensing Places of Public Amusement and Public Amusement performances (other than
Cinema). 2023. license is hereby granted subject lo lhe conditions and reslrictions laid down in lhe aforesaid regulations and the condition as imposed.

Ms/Shii DEEPAK JINDAL g’h°r;°’ oW/ oRAKASH CHAND

RJo House No. Q48 A,, Q-Block, Vikas Vihar, Manas Kunj Road, Uttam Nagar, City -Delhi authorised to organise Ramleela, Dusshera with Joy
Rides On behalf of Ramleela, Dusshera with Joy Rides at Dusshera Ground, F-Block, Vikas Puri, ND-18 (Ramlila, Dusshera with Joy Rides)
New Delhi from/on 02/10/2024 to 13/10/2024 from to 12:00PM subject to, nevertheless to suspension or revocation under the aforesaid regulations.

Given under my hand and seal this 01/0ct/2024

This License is 1ssued subject to licensee obtaining HTL from MCD. The licensee shall strictly adhere to the conditions and guidelines stipulated in the
NOCs/cearance cerlificates/Fitness Cerlificate issued by Local Police, Traffic Police, Delhi Fire Service, Electrical Inspector or Electrical contractor
authonsed by Labour Depit. GNCTD. Land owning agencies and MCD. The concerned authorities of police (both local police & traffic police) and other
cvic agerces shall ensure on ground that the licensee is adhering to their guidelines/conditions slipulated while issuing certificates/NOCs/Clearances.

"In case of Ramieelas with joy ndes, local police shall ensure that joyrides are not operated till all the additional clearances are obtained in terms of

structural stability/safely and electrical safety of such joy rides by lhe organisers for safe & secure operations. If any NOCIclearance
certificates/booking slip/Fitness Certificate for joyndes not received before start of the event, the license shall deemed null & vord.

For Joint Commissioner of Police
Licensing : New Delhi

-

TRUE COP¥ -
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE EXECUTIVE ENGINEER (AUTO)

e OLD ZONAL BUILDING, VISHAL ENCLAVE,

RAJOURI GARDEN, NEW DELHI- 110027
No. EE (AUTO)/WZ/MCD/2024-25/D- [93 Dated: al—lo-—ll;
To,

The Additional Commissioner of Police

1% Floor, Police Station Defence Colony
New Delhi

Reference; - Application No. A2024090402137

Subject: - Regarding grant of Casual Performance License to hold/arganize “Ramlila Dussehra Mela with Joy Rides at
Open Space Site Dussehra Ground, F-Block, Vikaspurl, New Delhl 110018, from 02/10/2024 05:00 PM to 13 10/2024 10:00
PM”

The inspection of the joyrides on the above cited site was carried out by the department on dated

30/09/2024 and the following joyrides were Installed and found in satisfactory working condition. The details of
installed Joy Rides as dictated are as under:-

1. Giant Wheel 1 -1 No.
2. Columbus Boat : -1 No.
3. Break Dance : -1 No.
4. Dragon Train :-1No.
5. Cross Wheel : -1 No.
6. Mini Rides : -9 No.

The owner/applicant has been instructed to pay special attention towards routine inspection (Pre and Post
Operation) along with running inspection before operation as per SOP, Check List Issued by the department and
will bear whole responsibility regarding any mishappening for which required affidavit has also been obtained from
the applicant. Ensure all required NOC/Certifications i.e. NOC from fire department, Electrical Licensing inspector
GNCTD etc. are acquired by the applicant in the larger interest of Public Safety and Security.

Routine Maintenance work should be carried out at regular intervals with all safety norms.

The Certificate is valid till 13.10.2024 10:00 PM.

m

SUDHIR KUMAR
Execulive Engineer/Auto/Electric/WZ
TRUE coPY Municipal Corporalion of Delhi

i
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This is with reference to the directions given in the me.e‘iing held on 29-08-f
2022, chaired by the Addl. Commissioner (Engg.)/MCD to facilitate t}jle prc;czssthoe
granting permission to hold religious function such as Ramleela. és dlrec.te y )
higher authorities, the check list for inspection of the joy rides and mst.ructions to ' e
owners of Joy Rides / Joy Rides Association in the light of the ‘Instructional Order’ of
the Commissioner, MCD vide no. 1138/AC(CSE)/2001 dated 24-09-2001 and
Covind-19 norms, are prepared. As the joy rides are not installed at the time of
clearance to be given by the Delhi Police (Licensing), based on the fitness certificate
from Municipal Corporation of Delhi, it is not feasible to give fitness at that point of

time without inspection by the concerned officer(s) of MCD. However, following
advices to be followed by the officers & Joy Rides owners :-

1) The fitness certificate shall only be issued by the Executive Engineer (Auto) of

the zone under whose jurisdiction the location of Joy Rides falls.
2) Separate certifi

clearly indicatin
the Joy Rides.

cate shall be issued for temporary and permanent joy rides
g the type of Joy Ride, duration of its functioning & location of

3) The fitness certificate shall only be issue

d to Delhi based Joy Ride
Association Members or to firm based in Delhi.

4) A certificate should be taken from the ow

ner of the Joy Rides that the Joy
Rides / jhula in question,

is free from any risk / hazarg
utine maintenan
it will be the responsibility of Joy Ride owner

and he will be
ce and any mishap due to lack of

5) The Joy Rides should be tested on full load before issuance of Fithess
certificate.

6) A certificate from the owner / operator of the joy rides / jhula be taken that the
safety precaution ag Prescribed by the manufacturer ang any other agenc
are being observeq by them. y

7)

0 » Moving SUpports, Wheel| a
sliding parts, etc, Wherever requi .
the manufacturer.

IRUE COPY
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8)

10)

11)

12)

13)

14)

754

The owner shall ensure the fixing of proper foundation bolts & fasteners of all
the joy rides by using the appropriate size & shape of the bolts, studying the
quality of earth / concrete, number of bolts required to withstand the load of
riders and joy rides and adequate depth of the installation of foundation bolts.

Every operator deployed on the rides should be well trained technically,
operationally, about public safety as well and precautionary measures be
taken after stringent training. Daily inspection reports / records of all the joy

rides be maintained by the owner of the joy rides.

The owner should understand, respect and support the decision of the
Government and the Local bodies in preventing the spread of COVID -19.

The owner of the joy rides / Amusement Company to ensure easy movement
and safety of the public by maintaining proper gap. Owner should arrange for
display of safety measures on each Joy Ride.

It is to be ensured by the owner of the temporary joy rides that there is proper
balancing of all the pulleys, shafts, belts and belt-joints. Owner should check
on routine the condition of ropes, locking pins, Teflon wheels, rubber wheels
as well as physical and mechanical strength of structures by full load testing.

Erection of the seats / palki should be done with the good material such as IS|
marked standard steel, suitable Fiber, etc. There should be no rusting,

fracture, hole etc. on any of the seat, arms, floor, foot rest, struts, columns
shafts and structure.

Owner of the Joy Rides should ensure proper working of Safety Belts & a||
locks for the customers / riders,

The owners will provide all safety measures and will take all precautions for
the operations of the rides for the visitors. In case of any untoward incident,
accident, mis-happening, unforeseen event etc. which may cause any injury,
casualty etc. to any visitor, the owners will be fully liable for such
consequences and the MCD will not be held liable or responsible in any

manner. Any negligence on account of the staff/ workers of the owners shall
be the sole responsibility of the joy rides owners.

_
2 T

2y

TRUE COPY
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15)

16)

17)

18)

19)

20)

755

Perfect safe plan for evacuation of public during stampede, if occurs any be
made and ensured by the owners of joy rides. Marking of exit path in the joy

rides area also be done by the owners.

No unwanted noise in the joy rides area be maintained and operational noise
should be within the permissible limits in order to maintain any such noise

pollution. Owners must adhere to the Govt. rules & regulations.

Third party inspection report / technical inspection report of the joy rides / their

assemblies from the manufacturer of the joy rides be examined, if any.

No electrical leakage & proper insulation of all the circuits, wire-joints & wire

harnesses be ensured by the owners.

Owners of the joy rides shall maintain adequate first aid arrangements at the
premises where joy rides are installed.

Mini joy rides for kids be installed at the places, free from any hindrance due
to the movement of the other joy rides / visitors and proper space for visitors /

parents of the kids be ensured by the owners.

B

0

TRUE COPY
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GOVERNMENT OF NATIONA], ¢
HEADQUARTERS: DELI 1

117

APITAL TERRIT “DE
ORY OF DELHI @fé

IRE SERVIC:. NEW DELII - 110001

™ e e -

©  FEDESMSI024/CPLY |9 1 ’
M Dated: 7y /¢ /;// Y

Sh.Deepak Jindal,

House No.Q-48 A,

Q Block, Vikas Vihar,

Manas Kuny Road Uttam Nagar,
New Delhi-110059

Subject: R‘:S“”““ﬂ grant of Casual Performance License to hold/organize “Ramlila Mahotsay
with Joy rides™ at Dusshera Ground, F Block, Vikas Puri, New Delhi from 02.10.2024 to
13.10.2024.

Sir. .
With reference to letter no.A2024090402137 dated 09.09.2024 on the subject cited above; it
is informed that in case pandal is erceted at site, the same shall be in accordance with the provisions of
The Delhi Fire Service Act, 2007 and The Delhi Fire Service Rules, 2010. Fire prevention and fire
safety measures in the Pandals to be self regulatory and shall include access to panda |, open space
around the pandal, distance from medium and high voltage electrical wires and hazardous installations,
means of exits, material of construction, first-aid fire fighting arrangements, water storage for fire
fighting, electrical wiring, availability of trained fire fighting staff in accordance with IS 8758 and
National Building Code of India published by Bureau of Indian Standards, New Delhi. The section 26
(2) of the Act 2007 read with Rule 30 provides that the erector of the pandal shall display a
declaration in the prescribed format as per form “D” at a prominent place in the pandal. Under
section 26 (4) of the Act, any erector of a pandal who falsely declares that he has complied with the
prescribed fire prevention and fire safety measures in the Pandal, shall be deemed to have committed an
offence punishable under section 52 of the Act. Accordingly, the above said programme may be

allowed. However, following conditions shall always be adhered to:

1. Trained fire personnel shall always be available at the site during function.

All exits should always be clear and there should be no obstruction in the exits / entrance gate.
. No special effects creating fire / crackers should be used at site.

. LPG/Open flame should not be used for preparation of foods / stalls in the premises,

. Permission for joy rides shall be obtained from concerned authority.

W oI W

Any loss of life and property due to not following the above said conditions, the management

/ orpanization shall be responsible solely.

Yours faith fully,

Divisi na/()%%’t{//j/éy

B ficer (Fpw
Copy 10:- Tel. No. 01]. ¢
), Divisional Officer ! 2341399]

A

TRUFE cOpY
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£ NOLQUAL J/2017/.407 1 A FORMNO -B
{See Condition 5)

Government of NCT of Delhi

Labour Department
5-Sham Nath Marg, Delhi-110054

LICENCE TO ELECTRICAL CONTRACTORS

With terms-and conditions as notifled vide Notlfication No.
ED4(Mlsc-38)/Lab-El/2016/381 Dated 27.01. 2017

Mfs DSR EGNTeRPRICES haying its premises situated at
B, C AL} nyodl, NEAR Sitin MARDIR. PREM NALAR MEtd Decki - H00BE
and represented through' its Propgiétor/ Partner/ Director/ Autharized Signatory SHRI

1. SHYAM_CunDER , bearing Aadhaar_No. BYU26 QISE ~ F18g s

hereby licensed to carry out electrical installation work in the Nations] Capital Territory

of Delni, subject to the Terms and Conditions mentioned on the reverse.

isyfng Authority with seal ’W
Name: A. V. Koteswara Rao
Designation: Assistant Elettrical Inspector

AV, KOTESWARA RAO
Asstt. Electrical Inspector
S.No. | Detalils of Date of License valid Signature of issuingf
amount deposil From -1 To renewing authority
deposited with date
1 5000/- 29.00, .05.17 04. ' W
_ / 9-08:13 [05.09.17 04 0942 wuléﬂﬁl
IJn T R N N A R |
K v .
7 |(a\;rm)u, T (Ao jmul:(-«&—gh }}\OIM \2
|’}\\¢‘+.?4'k T drent o0 PO | 300 Bl v ko

e (gt 7 Lo Mottt Nudstihoe, (A&ww-cf’, ’\/i\z,a/”/—uh
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DSR ENTERPRISES

1 (GOVERNMENT ELECTRICAL CONTRACTORS)

i b
ENTERPRISES

Ref .l\.gﬁﬁ,[9L7 ;ju/?k‘,?/ 2 Dare.‘??j C’/ﬁl{

ELECTRICAL SAFETY CERTIFICATE

It is certified that T have checked the entire electrical installation work for the
programme/event named  “Ramlila, Dussehra with Joy Rides” from 02/10/2024 1o
1371072024 from 05.00 PM to 12:00 AM night at MCD Ground, F-Block, Dussehra
Ground, Vikas Puri, Delhi. This installation work is as per the Provision of the Central
Electricity Authority (Measures relating to safety and Electric supply) Regulation, 2010.
The general guidelines and Safety Mcasures  will also follow while carrying out the
clectrical installation work at all the times during the event. In case of any changes in

final set-up of inspected venue, the organizer shall be solely responsible.

UETNSE o \’U' Pfoprieior

EC No 1) &
M
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p} et Sy
Ny, — “*
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